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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH,

AT NEW DELHI

O.A. No. 597/2019
IN THE MATTER OF:

RAJENDRA TYAGI & ANOTHER ...APPLICANT
VERSUS

UNION OF INDIA AND OTHERS ...RESPONDENT(S)

COUNTER AFFIDAVIT / REPLY FOR AND ON BEHALF OF THE
RESPONDENT NO.1 / MINISTRY OF JAL SHAKTI, DEPARTMENT OF
WATER RESOURCES, RIVER DEVELOPMENT & GANGA
REJUVENATION.

MOST RESPECTFULLY SHOWETH:

1. I, Vinod Kumar, aged about 50 years, employed / appointed as Under
Secretary, National Water Mission, Ministry of Jal Shakti, Department of
Water Resources, River Development & Ganga Rejuvenation, New Delhi,

unctioning / officiating at New Delhi, do hereby solemnly affirm and declare

X ZefFhat' ] am well conversant with the facts of the case, and duly authorized and
0" ort U :
%2‘ a\::g;?"

o O
A 3 NBésources, River Development & Ganga Rejuvenation in the above matter.

3. That I have read and understood the orders dated 24.7.2019 and 15.10.2019

of this Hon'ble Tribunal and filing this Counter Affidavit in compliance thereto.
4. That the contents of the original application that have not been specifically
admitted hereunder shall be deemed to have been denied.
5. That the deponent craves liberty to raise additional submission or file

additional affidavits in case need arises during the course of arguments.



BRIEF SUBMISSIONS

6. That the applicant under his application has sought orders from this Hon’ble
Tribunal to direct respondent No. 1 (Ministry of jal Shakti) and 2(Delhi Jal
Board) to take measures under section 3 and 5 of the Environment
(Protection) Act, 1986; to identify and recognize various kinds of modes of
water wastage/misuse including Ganga water; to frame regulations and
constitute multi-tier implementation enforcement mechanism to curb water
wastage/misuse; to set up task force, monitoring committee and over-sight
committee; to issue directions to States and UTs, Local Bodies, Development
Authorities and Agencies to curb wastage and misuse of water; to direct on
water harvesting systems and to constitute water cells in each Department;
to levy heavy penalties against water harvesting failures and to collect water
tax; to direct on recycle/reuse; to direct on waterless urinals and to restrain
use of flushing systems; to direct on de-concretization; to direct on revival of
storm water drains; to direct on revival of ponds/water bodies and to pass
any other or further orders as deemed fit and proper in the facts and
circumstances of the case.

7. That the applicant has also sought directions to various States/UTs, Public
Authorities and Local Bodies to implead them as necessary parties for
meaningful adjudication.

8. That the Hon'ble Tribunal vide order dated 24.07.2019 has sought factual and
action taken report from respondent No. 1, M/o Jal Shakti and respondent

, Delhi Jal Board, New Delhi.

the Secretary (WR,RD&GR) has requested all the States/Union

rftories, to initiate urgent steps to improve water conservation/water use

ficiency in the country, vide D.O. Letter No. T-29011/6/2019-GW Section
dated 21.08.2019 and an affidavit containing various measures taken by the
Respondent No.1, also was filed on 21.8.2019.

10. That the Hon'ble Tribunal however vide order dated 15.10.2019, has directed

that apart from writing letters to states, there has to be specific time bound

action plans and monitoring which should include coercive measures for
enforcement, invocation of ‘polluter pays’ principle, recovery of costs for
wastage of water for restoration of environment. The Hon’ble Tribunal has



directed the respondent No.1 and 2 to plan for further appropriate measures
and furnish action taken reports by e-mail to judicial-ngt@nic.in .

11. That in compliance of directions of this Hon'ble Tribunal the Secretary,
Department of Water Resources, River Development & Ganga Rejuvenation
has invited the plan of action and action taken reports from all the States and
UTs vide Letters dated 7.1.2020, 19.2.2020, and 22.4.2020. Copies of letters
written by Secretary, WR,RD&GR are enclosed as Annexure-R/1 to R/4 for
kind perusal. But due to delay in submission of action taken reports from
States/UTs, the answering respondent has filed a short affidavit dated
2.3.2020 seeking further extension of time. The Hon'ble Tribunal has kindly
granted time and fixed the next date of hearing on 26.06.2020.

12. That the plan of action/action taken reports received from States/UTs are
enclosed herewith as Annexure R/5 to R/21 for kind perusal of this
Hon’ble Tribunal. This Hon’ble Tribunal is requested to accept the reports
including the report of Government of Jharkhand in Hindi, as received from
the concerned States/UTs. The States of Assam, Chhattisgarh, Haryana,
Jharkhand, Karnataka, Meghalaya, Mizoram, Odisha, Punjab, Rajasthan,
Telangana, West Bengal, Jammu & Kashmir UT of Delhi, Chandigarh,
Andaman and Nicobar and Lakshadweep have furnished reports which are
enclosed for kind perusal.

13. That the reports received from Department of Drinking Water and Sanitation,
Ministry of Housing & Urban Affairs, Central Water Commission and the report
of National Water Mission also are enclosed as Annexure-R/22 to R/25 for
kind perusal.

14. The respectful submission of the answering respondent is that the MOEF&CC

empowered the States/UTs including the Statutory Bodies and District

Wistration to take necessary measures under Environment (Protection)
P86 and Water (Prevention and Control of Pollution) Act, 1974 for the
PPses envisaged under these Laws. This Hon’ble Tribunal also has passed
ders/directions to statutory bodies constituted under Environment
(Protection) Act, 1986 and Water (Prevention and Control of Pollution) Act,
1974, to take coercive measures for invocation of ‘polluter pays’ principle and
for recovery of costs/Environmental Compensation for violations under the
above Acts in accordance with law.



15. That as per the provisions of section 15 of NGT Act, 2010, this Hon’ble
Tribunal is empowered to grant relief, compensation and restitution, by an
order. Under section 24(1) of the NGT Act, 2010, the amount of
compensation for damage to environment is payable to collector in terms of
provisions under sub-section(3) of section 7A of the Public Liability Insurance
Act, 1991, for being credited to Environmental Relief Fund established under
section 7A of the Public Liability Insurance Act, 1991. The respectful
submission is that in several cases of violations, related to water conservation
and water use efficiency, under Environment (Protection) Act, 1986, , this
Hon’ble Tribunal has awarded environmental compensation. Under Water
(Prevention and Control of Pollution) Act, 1974, this Hon’ble Tribunal in
several cases has applied the ‘polluter pays’ principle to impose and recover
environmental compensation. The Public Authorities constituted under these
laws, the Expert, Monitoring and Over-Sight Committees also have been
assisting this Hon'ble Tribunal in assessing the compensation and for ensuring
compliances. There could be delay in recovery of compensation in few
instances, because of parties approaching higher judicial forums against

orders of this Hon’ble Tribunal.

At present the orders dated 20.7.15 in OA 9/2014; 31.5.16 in OA
478/2015; 29.2.16 in OA 133/2016; 10.7.18 in OA 108/2013, 179/2013 and
Appeal 67/2015; 13.7.18 in OA 333/2016; 16.10.18 in OA No. 765/2018;
5.9.2019 in OA NO. 1005/2018; 25.2.19 in EA No. 5/2018; 24.1.19 in
OA.283/2018; 25.3.19 in OA No. 378/2016; 24.7.19 in OA No. 667/2018;
29.4.19 in OA 116/2014; 27.2.19 in OA 105/2018; 30.1.19 in OA 217/2016;

$.19 in IA 173/19; 25.3.19 in OA 101/2017; 24.4.19 in OA
4(MA.107/14); 24.7.19 in OA 667/2018; 26.11.19 in Appeal No. 98 &
MQB/ 9/ of this Hon'ble NGT, have been challenged before Hon'ble Apex Court.

16. It is respectfully submitted that most of the grievances of the applicant
raised under the OA were in fact getting addressed in accordance with law
under due process of law. The issues like constitution of task force,

monitoring committees, over-sight committees are being considered by this



Hon'ble Tribunal on need basis; the power to give directions under section 5
of Environment(Protection) Act, 1986 and under Section 15 and 18 of the
Water (Prevention and Control of Pollution) Act, 1974 is vested in Central
Government, State/UT Governments and Statutory Authorities; for
implementation of rain water harvesting/artificial recharge to ground water,
the directions/advisories have already been issued by CGWA/MoH&UA; The
concerned Pollution/Municipal/Civic  Bodies are dealing with wastewater
recycle and reuse practices in the country; For Identification, Protection and
Restoration/Revival of water bodies, this Hon’ble Tribunal has granted time to
States/UTs till 31.07.2020 and the CPCB has been directed to file report by
31.10.2020 under OA. 325/2015. Due to corona Pandemic the Central
Government had to announce nationwide lock down and to order relief
packages for affected parties. This situation is unforeseen and likely to impact
life at least for some time. Therefore the States/UTs which are unable to file
action taken reports may kindly be granted time, as considered necessary, for
filing the action taken reports. The details of States/UTs which could not
provide action taken reports are enclosed as Annexure-R/26 for kind
perusal. It may not be out of place to submit that some States/UTs have
enacted legislations for ground water management in their respective States/
UTs. These legislations also prescribe water conservation practices including
Rain Water Harvesting and penal provisions for violations. At present the

following Enactments/GOs are addressing the Ground Water Management in

r_~“The Assam Ground Water Control and Regulation Act, 2012.

3.  The Bihar Groundwater (Regulation and Control of Development and
Management) Act, 2006.

4 The Delhi Groundwater Regulation Direction, 2010.

5. The Goa Ground Water Regulation Act, 2002.

6. The Gujarat Irrigation and Drainage Act, 2013.

7. The Himachal Pradesh Ground Water (Regulation and Control of
Development and Danagement) Act, 2005.

8. The Karnataka Ground Water (Regulation and Control of Development
and Management) Act, 2011.

9. The Kerala Ground Water (Control and Regulation) Act, 2002.



10.
11.
12
3
14.
16.

i
18.

19.

20.

21,

22.

23.

28.

/
~—\Aill, 2011

The Lakshadweep Ground Water (Development and Control)
Regulation, 2001.

The Maharashtra Groundwater (Development and Management) Act,
2009.

The Madhya Pradesh Peya Jal Parirakshan Adhiniyam, 1986.

The Pondicherry Ground Water (Control and Regulation) Act, 2002.
The Punjab Preservation of Subsoil Water Act, 2009.

The Rajasthan Soil and Water Conservation Act, 1964,

The Tamil Nadu Municipal Laws and the Chennai Metropolitan Area
Groundwater (Regulation) Amendment Act, 2014.

The Chennai Metropolitan Area Groundwater (Regulation) Act, 1987.
The Tamil Nadu GO Ms No.51/11.2.2004; GO Ms. 52/2.3.2012; GO
Ms.142/23.7.2014.

The Uttar Pradesh Groundwater (Management and Regulation) Act,
20109.

The Uttarakhand Ground Water (Regulation and Control of Develop-
ment and Management) Act, 2016.

The West Bengal Ground Water Resources (Management, Control and
Regulation) Act, 2005.

The Jammu and Kashmir Water Resources (Regulation and
Management) Act, 2010.

The UT of Chandigarh Water Supply Bye-Laws, 2011.(Amendment,
2018)

The States of Chattisgarh, Haryana, Odisha, Punjab and Rajasthan are
in the process of enactments.

%Ze Chhattisgarh Ground Water (Regulation and Control of

N l‘velopment and Management) Bill, 2012.

: The Haryana State Groundwater Management & Regulation Bill, 2013.
-The Odisha Groundwater (Regulation, Development and Management)

Punjab Water Resources (Management and Regulation) Ordinance,
20109.

The Rajasthan Water (Conservation, Protection and Regulation) Bill.

17. In order to control wastage or misuse of ground water a draft public notice
containing directions under section 5 of the Environment (Protection) Act,
1986 has been formulated and enclosed as Annexure-R/27 for kind
perusal. If the same is approved by this Hon’ble Tribunal, the public notice
can be issued under section 5 of the Environment (Protection) Act, 1986.



18. In view of above submissions and as per the directions of this Hon'ble
~

Tribunal, the action taken reports received from States/UTs are being filed
along with this affidavit through e-mail at judicial-ngt@nic.in . The

application may kindly be disposed on the basis of reports from the

concerned States/UTs. The Answering respondent may kindly be exempted
from appearance.

DEPONENT
&= g/ VINOD KUMAR

T afta/Under Secretary
T wre freFT/National Water Mission
HIR® WY@t/ Government of India
wH-3, FG wEferT TR, 7 Rwh
Block-3, CGO Complex N .

VERIFICATION:

Verified at New Delhi, on this the 22" day of June, 2020 that the contents of the
above Affidavit are true and correct to my knowledge. No part of it is false and
nothing material has been concealed there from.

DEPONENT
&= AR/VINOD KUMAR

/Under Secretary

Place = New De'h' “‘ﬂ‘ﬂ:ﬂ?ﬁ!ﬁmam-l Water Mission

Dated : 22.06.2020 ' -

Block-3, CGO Complex. New Delhi

N

SO'emnIy affirme.
over & explaine.
Through: e e

lore we, reag
1
the '-"?“r'ﬁt‘l[_

Pusic vy £ 2 JUN 2029

DUMOULI KUMAR PRASAD)

Advocate,
Place: New Delhi.

Dated: 22.06.2020



Item No. 07 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 597/2019

Rajendra Tyagi & Anr. Applicant(s)

¢, Versus

Union of India & Ors, Respondent(s)

Date of hearing: 15.10.2019

Mr. Ardhendumau
Dept. of Jal

li Kr. Pra ocate for
i,"UOI < ; :

prevent

nt of overflow

methods l;y he. potable Irin ing water is wasted. Having
regard to the ald § lation of shortage of potable water, as
shown by the Composite Water Index Report prepared by the Niti
Ayog, this Tribunal sought response of the Ministry of Jal Shakti and

the Delhi Jal Board (DJB) vide order dated 24.07.2019.

Though response has been filed both by the Ministry of Jal Shakti as

well as DJB, it does not show clear enforceable policy to check such



misuse and wastage. The affidavit is vague and general. It is stated . .
that letters have been written to the States. This stép by itself can
har_dly be énough to discharge the public trust reposed in the
Ministry of Jal Shakti. Apart from writing letter, there has to be

specific timebound action plans and monitoring which should include

coercive measures for enforcement.

is said to have been recovered inspite
f potable water. The

token amount

on taken

DJB before

Adarsh Kumar Goel, CP

S.P Wangdi, JM

K. Ramakrishnan, JM



October 15, 2019
Original Application No. 597 /2019
Dv

Dr. Nagin Nanda, EM
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SECRETARY A %5} |1, A faeei-110 004
Tel. : 23710305 GOVERNMENT OF INDIA
Fax : 23731553 MINISTRY OF JAL SHAKT]

DEPARTMENT OF WATER RESOURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION
SHRAM SHAKTI BHAWAN
RAFI MARG, NEW DELHI-110 001
http:/iwww.mowr.gov.in

E-mail : secy-mowr@nic.in

D.O. No. T-39011/6/2019-GW Section August 21, 2019

Subjeci: initiation of urgent steps io improve water conservation/water
use efficiency in the country - regarding

Dear

: You may be aware that as per Report of National Commission on
Integrated Water Resources Development (NCIWRD), the total water availability
of India received through precipitation is about 4000 billion cubic-meter (BCM) -
Per annum. After evaporation, 1869 BCM water is available as natural runoff,
Due to topographical and other factors, the utilizable water availabllity is limited
to only 1122 BCM. It has been estimated that the average annual per capita
water availability in the years 2001 and 2011 were 1820 ‘and 1545 cubic meter

. respectively. This may likely to reduce further to 1341 cum and 1140 cum in the
year 2025 and 2050 respectively.

Further, as per the 2017 assessment of dynamic ground water resources,
the total annual extractable ground water resource in the country is 432 BCM.
Out of 6881 assessment units (Blocks/ Mandals/Talukas/Firkas) in the country,
1186 units have been categorized as ‘over-exploited’.

In view of the decreasing availability of water resources in the country,
there is a growing need to improve the water use efficiency in all sectors
including the irrigation sector, which is considered to be the biggest user of
ground water resources. Further; it has been observed that there is general lack
of awareness on the part of general public in using the ground water efficiently
which has resulted in wastage of the precious resource through the overflowing
overhead tanks, excessive use in flushing cisterns in toilets, wastage of water in
bathing/hand-wash basins/kitchens etc. Apart from this there is substantial loss
of water due to leakage/seepage during transmission/distribution of water from
source upto the consumer end. : ~

Further, there is a need to sensitize all concerned through mass media
communication/radio jingles/TV commercials etc about judicious use of water
resources. In addition to this, there is a need%o work out appropriate mechanism
for formulating water pricing policies including exploring the feasibility of putting
water meters etc (where the supply is through Govt. developed sources), reduce
non-revenue losses and to issue suitable directions to general mass through
involvement of local municipal authorities for reducing the wastage through
overflowing tanks, flushing cisterns etc,

W
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I would be happy if appropriate action as brought out in above paras may
Kindly be initiated and action taken report may kindly be forwarded to us for

record, .
With regards, :
Yours sfngerely, ‘
vﬁwﬁf
(U.f.S"mgh)

&
To 6}

Chief Secretary (States/UTs) - As per List
Copy to: |

Sécretary, Ministry of Housing & Urban affairs
. Secretary, Department of Drinking Water & Sanitation

Secretary, Ministry of-Agriculture-Cooperation & Farmers’ Welfare
Chairman, Central Water Commission

Mission director, National Water Mission \ i
Chairman, Central Ground Water Board

PUDWN
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SECRETARY wt 9rf, 9 fawei-110 001
Tel. :23710305 GOVERNMENT OF INDIA

Fax :23731553 MINISTRY OF JAL SHAKTI
E-mail : secy—mowr@nic.in DEPARTMENT OF WATER RESOURCES,

RIVER DEVELOPMENT & GANGA REJUVENATION
SHRAM SHAKTI BAHWAN
RAFI MARG, NEW DELHI-110 001
http://www.mowr.gov.in

PO No.T—39011/6/2019—GW/5§—675/ 7 January, 2020
Dear

Please refer to my D.O. letter of even number dated 21.08.2019
regarding urgent steps to improve water conservation/water use efficiency in
the country.

2 It is reiterated that there is a growing need to improve the water use
efficiency in all sectors including irrigation sector. Further, an appropriate
mechanism is required to be formulated for water pricing policies, reducing
non-revenue losses and to sensitise the masses for reducing water wastage.

5 7 It is brought to the notice that in a case (0.A. N0.0597/2019 of Shri
Rajendra Tyagi & Anr. vs Union of India & Ors.) in the Hon’ble NGT regarding
preventing water wastage and misuse of ground water, NGT has directed for
specific time bound action plans and monitoring which should include coercive
measures for enforcement.

4, I shall be grateful if an action taken report to the aforesaid DO letter
dated 21.08.2019 may be furnished in the matter to this Department by 17"

January 2020 positively so as to enable us to submit a suitable response to
the NGT.

With regards,
Yours sincerely,

54 /-

(U.P. Singh)
To

Chief Secretary (All States/UTs)

Copy for similar action to:

Secretary, Ministry of Housing & Urban Affairs

Secretary, Department of Drinking Water & Sanitation

Secretary, Ministry of Agriculture Cooperation & Farmers’ Welfare
Chairman, Central Water Commission

Chairman, Central Ground Water Board

O1 S0 hoies

Secretary (WR, RD & GR)

Conserve Water - Save Life y
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’ Tel. < 23710305 GOVERNMENT OF INDIA

Fax :23731553 MINISTRY OF JAL SHAKTI
E-mail : secy-mowr@nic.in DEPARTMENT OF WATER RESOURCES,

RIVER DEVELOPMENT & GANGA REJUVENATI!
SHRAM SHAKTI BAHWAN
RAFI MARG, NEW DELHI-110 001
http:l/www.mowr.gov.in

20, NO.T-39011/6/2019-GW/NWM/5/§:578 February 19, 2020

Dear

NGT followed by another D.O. letter dated 07.01.2020 with the request to
furnish action taken report on the matter.

- It is brought to the notice that comments are awaited despite reminders
dated 07.01.2020 & 30.01.2020 and telephonic requests by NWM officials. The
Case is listed for 05.03.2020 in the NGT for furnishing action taken reports on
its direction dated 15.10.20109.

3 I shall be grateful if action taken report is expedited in the matter and
send to this office latest by 25.02.2020 positively so as to enable us to submit a
Suitable response to NGT.

With regards,
Yours sincerely,

Sd/-
(U.P. Singh)
To
Chief Secretary/ Administrator of States/ UTs (as per list enclosed)
Copy for similar action to:
1. Secretary, Ministry of Housing & Urban Affairs
2. Secretary, Ministry of Agriculture Cooperation & Farmers’ Welfare
3. Chairman, Central Ground Water Board
4. DG, NMCG
(U.P. Bingh)

Secretary (WR, RD & GR)

STel WY - St wveroy .A(//(Q

Conserve Water - Sava I ifa
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D.0. No.T-39011/6/2019-GW
Dated 19.04.2020
Dear

Kindly refer to my DO letter dated 21.08.2019 regarding steps to improve water
conservation/water use efficiency in the country with reference to OA No. 597/2019 -
Sh. Rajendra Tyagi V/s UOI & Ors in the Hon’ble NGT followed by D.O. letter dated
07.01.2020 with the request to furnish action takepyeport in the matter.

2 Comments in the matter are awaited despite reminders dated 07.01.2020,
30.01.2020 & 19.02.2020. | shall be grateful if action taken report is expedited in the
matter so as to enable us to submit timely and suitable response to NGT.

Yours, Singerely,

d - (Y.P. Singh)
To
Chief Secretary/ Administrator of States/ UTs (as per list enclosed)
Copy for similar action to:

1. Secretary, Ministry of Agriculture Cooperation & Farmers’ Welfare
2. DG, NMCG
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GOVERNMENT OF ASSAM

ENVIRONMENT AND FOREST DEPARTMENT
DISPUR, GUWAHATI-6

No. FRM.177/2019/59 Dated Dispur, the 21st January, 2
From : Shri L. Kalita, ACS
Joint Secretary to the Government of Assam e Off. No()Z\‘LLG,.Z IMoWRICR
Unviteneti Farest Bepartnent pate ... \0LOU1D......
Dispur, Guwahati-6.
K- To : / The Chairman
Com Ministry of Jal Shakti, Govt. of India
Department of Water Resources
River Development and Ganga Rejuvenation
2m Floor, Block-I11, CGO Complex, Lodhi Road
-D/S/ New Delhi-110003.
2. The Member Secretary
Central Pollution Control Board,
Ministry of Environment, Forest & Climate Change, Govt. of India
Parivesh Bhawan, East Arjun Nagar, New Delhi-110032
Sub : Submission of additional compliance report in Hon’ble National Green
Mb y Nw Tribunal Order dated 11.09.2019 passed in 0.A. No. 496/2016 in the
matter of News Item published in “ Hindustan Times” dated 19.06.2015.
Ref - This Department’s letter No. FRM. 177/2019/52 dated 28/11/2019
Sir,

With reference to the above, I am directed to enclose herewith a copy of
additional compliance report in Hon’ble National Green Tribunal Order dated 11.09.2019
passed in O.A. No. 496/2016 in the matter of News [tem published in “ Hindustan Times"
dated 19.06.2015 received from the Public Health Engineering Department, Assam vide their
letter No. PHED. 392/2018/257 dated 21.11.2019 (copy enclosed) for your kind necessary
action.

Enclosure : As above.

\ ) Yours faithfully,
93/06:(?: );;w‘\ \JM

b
W Joint Secretary to the Government of Assam
, Environment & Forest Department
Memo No. FRM.177/2019/59-A Dated Dispur, the 215t January, 2020
Copy to:
1. The Adviser(PHEE), CPHEEO, Ministry of Housing & Urban Affairs, Nirman Bhawan,
New Delhi.

2. PS. to the Principal Secretary to the Govt. of Assam, Environment & Forest
Department, Dispur, Guwahati-6 for kind appraisal of the Principal Secretary.

3. P.S. to the Commissioner & Secretary to the Govt. of Assam, Environment & Forest
Department, Dispur, Guwahati-6 for kind appraisal of the Commissioner & Secretary.

By order etc.,

50 5 \D&LM’\\% \

v
\.\ Joint Secretary to the Government of Assam
Environment & Forest Department
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GOVERNMENT OFiASSAM

T PUSLIC HEALTH ENGINEERING DEPARTMENT
DISPUR ::GUWAHATI- 6.

No. PHED-392/2018/257 Dated Dispur, the 215t November 2019

From - Shri M.K. Das .‘
Deputy Secretary to the Govt. of Assam
Public Health Engineering Department,

: 1) Dr. M. Dhinadhayalan
\\ Adviser (PHER)
/\)\ Ministry of Housing and Urban Affairs
“/ Government of India :
Nirman Bhawan, New Delhi.
\/"",H’Ig Commissioner & Secretary to the (Jovt. of Assam

Environment & Forest Department
Dispur, Guwahati-6.

Sub 2 Status on Hon’ble NGT Order dated 11.09.2019 in
0OA.496/2016 regarding Rain Water Harvesting  System for
Water conservation.

Ref - : i) Q-i5014/1/20i5 CPHEEQC, dtd 25. 10.2019.
2) No. FRM.177/2019/37, dtd 15.11.201¢<.

Sir,

With “reference to the subject cited above, I zm directed to furnish
herewith the status of Rain Water Harvesting for conservaticn of water as submitted
by Chie! Engineer (PHE; Water Assam for favour of your inf>rmation and necessary
action.

Yours faithfully
Enclo.:-As stated ~hove
. Depauty Secretaeth the Go:+. of Assam
' Pubiic Health Kngineering Nepartment
Mep« No. PHED-292/2018/257-A Datzd Dispur, the 21t November 2019
Copy forwzrded to :- '
1) The Chief Fagineer (PHE) Water Assam, Hengrabari, Giiwahati-36.
By order etc.,
Deputy Secretary to the Govz. of Assam
v : Public Health Engineering Department

!k ke -




)8 - GOVERNMENT OF ASSAM
4 QFFICE OF THE CHIEF ENGINEER (PHE), WATER, ASSAM
HENGRABARI, GUWAHATI, ASSAM - 781036
Nb./PHE-mQSITB{zais 7"7- i j: E00 Dated: 21-11-2019

To. . : g =

The Secretary to the Govt. of Assam PHE Department.
Dispur, GUWAHATI - 36.

Sub : - Status on Hon’ble NGT Order dtd. 11-09-2019 in O.A. No. 49672016 (Earlier O. A.
N0.253/2015).

: 3
Ref : - No. FRM.177/2019/37 dtd. 15-11-2019. e R B T

Sir,

With reference to the above I have the honour to inform you that, Rain Water
Harvesiing Structures cither for water conservation are not regular features in PHE
Department aud no Action Plan has been prepared so far with a proper planning to construct
RWS with budgetary provision. However, during 2011-12, 2012-13, 2013-14 & 2014-15
some roof top RWH structures were installed in some Schools and Public Institutions in
piccemeal manner utilizing fund from NRDWP (Sustainability Component). Another scheme
of scof top RWH vzas sanctioned by NEC in the year 2015-16 for the benefit of beneficiaries
under Bhishriupriya Manipuri Autonomous Couricil, which is being implemented through
Assam Housing Development Board. The present status of al! those structures is shown in
Anuexure [. 1o

Further, it is learnt that water conservation features will be an integral part of a Water
Supply Scheme to be implemented under Jal Jeevan Mission and we are waiting for a
comprehensive guideline from the Ministry to undertake new Schemes where Water
Conservation Measures, mostly by Rain Water Harvesting Structures will be incorporated in
systematic manner.

This is for favour of information and kind necessary action.
Yours faithfully,

Enclo: - Amnexurel, - (\./

Chief Engineer (PHE), Water, Assam,
Hengerabari, Guwahati-36,

Scanned by CarnS‘canner



ANNEXURE - I i i '
STATUS OF RAIN WATER HARVESTING STRUCTURES FOR WATER
CONSERVATION UNDER PHE DEPARTMENT, ASSAM.

3

sl | Natpé of the Scheme

i Yearof | Yearsof | Nos.of RWi 1 Functionality
| No. i - i sanction |implemen- | Structures :
:‘ : { tation installed
\ 1 | Rooftop Rain Water | 2010-11 2011-12 2000 Functionality to be
| Harvesting Structure in : verified
12 | LP School under 2012-13 | 2012-13 1000 Functionality to be
L Sustainability verified
i 3 Component of - 2013-14 | 2013-14 2500 Functionality to be
NRDWP verified
\ 1 : 2014-15 | 2014-15 700 Functionality to be
verified
e Roof top Rain Water | 2010-11 | 2011-12 500 Functionality to be
B \ Harvesting Structure in verified
ié | \ Gaon Panchayat / Block
i l 5 Office under
£ | Sustainability
: Component of
NRDWP
. Under NEC Fund
Promotion of an
Environmentally sound
approach for
Sustainable Water
Management
optimizing usage Rural
6 Rain Water Harvesting
from Roof Top in
Institution, Health
Centers, Community
Centers in Assam in4
Districts
a)Type | 2015-16 2016-2017 |78 Functioning
b)Type Il 2015-16 | 20162017 | 147 Functioning_

oo’

-Chief Engineer (PHE), Water, Assam,
Hengerabari, Guwahati-36.

. ]
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Government of Chhattisgarh

Water Resources,
Religious Trusts and Endowments Department
lo. 30 g/F-—- -4 QD /’3>] ( o 2_/ 20| ? Atal Nagar, Date: 2.2-1-202.
To.
Shri U.P.Singh,
Secretary,

Government of India,
Department of Water Resources,
RD&GR, Ministry of Jal Shakti,
Shram Shakti Bhawan,

Rafi Marg, New Delhi-110001

Sub. :- 1. Initiation of urgent steps to improve water conservation/water
use efficiency in the country —reg.
2. O.A. No. 597/2019- Rajendra Tyagi and Another Vs. UOI and
Others filed in Hon’ble NGT, New Delhi-reg

Ref :- L. Govt. of India, Ministry of Jal Shakti, Deptt. of WR, RD& GR, New
Delhi D.O. letter No.T-39011/6/2019-GW  Section, dated
21.08.20109. 4
Mo, Aiwm

2. Govt. of India, Ministry of Jal Shakti, Deptt. of WR, RD& GR, New
Delhi D.O. letter No.T-39011/6/2019-GW/59, dated 07.01.2020.

S
s s o e ok ok oF S —

@ With reference to the letters cited above the steps taken by Govt. of
Chhattisgarh to improve water conservation/water use efficiency and preventing

water wastage and misuse of water are enclosed for kind information and further
- needful action.

Encl:- As above.

\¥ e 00
\n\’%\o%g o 3

) (Avina ampawat)
52 17 S
(BES /“E’"ﬁ" ecretary
g - Y Govt. of Chhattisgarh
e - \yer Resources Department

Room No. $-1/15, First Floor, Mahanadi Bhawan, Mantralaya, Atal Nagar, District Raipur (C.G)) - 492002
B i Lene el 07712510838 Fax : 2510839, E-mail : secy-wrd.cg@gov.in (Water Resources)
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e

; :\\_ w

)

Govt. of Chhattisearh
Water Resources Department

Subject :- Initiation of urgent steps to improve water conservation/water e

efficiency in the country (O.A. No. 597/2019- Rajendra Tyagi and
Another Vs. UOI and Others filed in Hon’ble NGT, New Delhi).

1.

Water Pricing Policies, Reducing Non-Revenue Losses and Reducing Water
Wastage: - Govt. of Chhattisgarh has taken steps for fixing water prices for ground
water use in a holistic manner. Chhattisgarh Water Sustainability bill has been framed
and the process for its approval/implementation is in progress. This will help in
reducing water wastage as well as non-revenue losses as the person misusing water will
be penalised as per the provisions of the bill. Water Resources Deptt. has taken a drive
for recovery of revenue pertaining to the water allocated to the industries etc. in a
mission mode and regular monitoring is being done. Enforcement of this will help stake
holders to use the commodity economically with optimum efficiency.

Govt. of Chhattisgarh, Water Resources Deptt. vide notification dated
16.01.2020 (copy enclosed) has raised the rate for drawal of ground water for industrial
use, thermal power plants and also hiked the tariff for drawal of ground water for Cold
drinks, Mineral water and Liquor industries using water as a raw material. This will
help in control of drawal of ground water and its wastage in industries, which are
primary users of ground water after irrigation use.

Improving Water Use Efficiency : - Govt. of Chhattisgarh, Water Resources Deptt. is
taking steps for improving the water use efficiency by adopting micro irrigation and
solar micro irrigation projects, renovation of canals and construction of water courses to
grow more crop per drop as per the demand of the hour, Co-ordinated efforts of all the
departments such as urban/rural development, PHE, industries etc. are being done for
conservation of water through rain water harvesting, recycling etc. Regular monitoring
is being done in the irrigation sector to prevent the water wastage.

Preventing Misuse of Ground Water : - Govt. of Chhattisgarh has initiated the

process for enacting a holistic bill for preventing misuse of water and better overall
Water Management. A special drive has also been taken up to assess the water
consumed by various industries for tapping the industries drawing the ground water,
unauthorisedly to prevent misuse of water.

Improving Water Conservation : - The Govt. had adopted a unique scheme Narwa,

Garuwa, Ghurawa and Bari, in which under the Narwa component, Water Resources
Deptt. had on scientific basis proposed various water conservation structures on small
and big nallas of all the 146 blocks of the State for recharging ground water. The basis
of selection is past Ground Water Trends of the decade, site selection, G.L.S. technique,
miliwatershed, linament, lithology, soil texture and soil depth. The works are being
proposed in 03 stages depending upon the depth of ground water 9 to 12 m., 6 to 9 m.
and 3 to 6 m. and being carried out involving the participation of local village bodies ie.
Gram Panchayats etc.

The Govt. of Chhattisgarh has very keenly concerned with the mission of
water conservation as desired by the Hon’ble Prime Minister of India and had
constituted a Governing Body for the same. Regular meetings are being taken with
various stake holders of the state and the decisions are being enforced and monitored by
Hon’ble Chief Minister and Chief Secretary of the State,

EfUseriKhanna Sir Doc\Agenda Folder\Agendn (S).doca
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Chief Secretary, Haryana, :
Ly K A _ Chandigarh - 160 001.

THE MAHATMA
: "Emaul cs@hry.nic.in

-
1 Keshni Anand Arora, IAS &

Subject: Initiation of urgent steps taken to improve water Ccrnservatmn! water
use efficiency in the country- regarding oo

Reference: DO No.t-39011/6/2019-GW Section dated 21.08.2019 and demi official

JU‘I—- Ci ‘dk.):;"‘39011!6!2019-GW! 62 dated 07.01.2020.

With reference to your D.Os under reference, it is intimated that

Irrigation & Water Resources Department has taken a series of steps to improve

water conservation and improve water efficiency. Action taken report giving the

brief of these steps is enclosed herewith which includes the following:-

T Establishment of Haryana Pond and Waste Water Management Authority for
development, protection, rejuvenation, conservation, construction and
management of ponds in all respects.

2 For conservation of water and to improve water use efficiency in the State,
Command Area Development Authority (CADA) has taken following projects:-

a. Pilot projects on micro irrigation at 14 different canal outlets of 13
districts of the State covering 2231 ha area being undertaken for
encouraging farmers to adopt micro irrigation.

b. Demonstration of new technology of micro irrigation on paddy crop so
that farmers start usmg micro irrigation on paddy crop to conserve
water.

€. Micro irrigation pilot projects using Treated Waste Water (TWW} in
STPs of Ladwa, Shahbad and Pehowa towns of Kurukshetra district are
operationalized successfully.

d. Micro irrigation projects on 11 overflowing village ponds using solar
power to address twin purpose of cleanliness in villages and water
conservation have been completed and another 55 overflowing village
ponds in various districts of Haryana have been taken up on pilot
basis.

3 Treating Waste Water imgatlon Project proposal for using all spare treated
waste water of 207 STPs in the State costing Rs.1098.00 crores for
implementing it in five years has been approved by the Government. This will
help in conserving surface and ground water resources and will help in
addressing environment and river pollution issues.

4. Projects are also in pipeline under Incentivization Scheme For Bridging

Irrigation Gap (ISBIG) costing Rs.1232.00 crore covering about 2.0 lakh ha
area.

i s




improve water conservation and water use efficiency

Ground Water Recharge Schemes were executed by installing 82 injection wells in
Sirsa, Fatehabad and Mahindergarh district of the State to enhance availability of
ground water., # e

Haryana Irrigation Management and Research Institute s conducting capacity
building and mass awareness programs on water related issues. These programs
have been very useful and more and more farmers are coming forward for using
micro irrigation. _ :

Under the National Water Mission (NWM), State Specific Action Plan is being
prepared and a State Level Steering Committee has been constituted 'l&pder the
chairpersonship of Chief Secretary to monitor the progress of the same, :

All the above steps taken by the State Government will go a long way to

T e --b'iég.'ggiﬁ.@flﬁi.“wﬁ’&.:'?‘*"';‘- Pho
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(Keshni Anand Arora)

Sh. U.P. Singh, IAS :
Secretary
Govt. of India, Ministry of Jal Shakti,

‘Department of Water Resources, RD&RGR

Shram Shakti Bhawan, Rafi Marg,
New Delhi-110001
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Action Taken by Irrigation & Water Resources Department, Haryana to

improve water conservation and water use efficiency in Haryana

It is intimated that Irrigation & Water Resources Department Haryana has
taken urgent steps to improve water conservation and water use efficiency in the

state and the same are described in brief as under:-

1. Govt. of Haryana has established “Haryana Pond and Waste Water
Management Authority (HPWWMA) in 2018 for the development, protection,
rejuvenation, conservation, construction & management of pond, utilization of
pond water & treatment and for management & utilization of treated effluent of
sewage effluent treatment plants for the purpose of irrigation. HPWWMA has
taken-up 18 Ponds on 1%

restoration in the 1% phase. Apart from this, during FY 2020-21, HPWWMA will

take-up 200 Ponds under 3 categories i.e. Mahagram ponds, Religious/

priority for their development/ rejuvenation/

Historical ponds & Ponds having their areas 25 acre and above. HPWWMA
has initiated steps which go a long way in water conservation and improving
cleanliness in rural areas.

2. For conservation of water in the state Command Area Development Authority

(CADA) Haryana, has taken following projects/steps:

a) Pilot Project on Micro-Irrigation at different canal outlets

To meet the growing water requirements and to produce more food per
drop of water, it has become essential to adopt water efficient irrigation
methods instead of the conventional flood irrigation. To increase the field
application water use efficiency and to enhance crop productivity, a pilot
project has been undertaken by CADA costing Rs.30.60 crore with
provision for installation of community based micro-irrigation schemes in
commands of 14 different canal outlets spread over 13 different districts of
the state covering 2231 ha command area. In this scheme, canal water is
otherwise being provided to the farmers will be use in micro irrigation

-1



system. This scheme is first of its kind in which the solar power systems
have been installed and the project has also been connected to the utility
power grid for bidirectional flow of power. All the 14 schemes are in
operation and 2231 ha area has been covered. In July 2017, one scheme of
this project was inaugurated by Hon'ble Chief Minister at Pehowa. After the
successful implementation, this scheme is also being implemented in other
districts. These pilot projects will be helpful to encourage farmers to switch
to micro irrigation for water conservation and to use water efficiency.

b) Demonstration of micro-irrigation on paddy crop

Demonstration farm for using micro-irrigation on paddy crop had been
taken up at 25200-L Sandhola Minor to motivate the farmers for adopting
micro irrigation technology. One acre was irrigated through flood irrigation
methodology and two acres through micro irrigation.

A joint study was carried out by farmers, CADA, agronomists of JISL on
paddy crop of variety PR-126 by transplanting it in the three acres. Micro
irrigation was used for a specified period as and when required by fixing the
time. Constant monitoring was done by the farmers and the specialists.
Harvesting of crop was done in the presence of farmers and specialists on
dt. 11.10.2017. After harvesting of paddy crop appreciable results were
obtained towards saving of water and increase in yield. Total 42.02% water
was saved and there was increase of yield as 0.29 tonne per acre. On
getting successful results of this study, State Government had directed CCS
Agricultural University, Hisar to collaborate with CADA Haryana in the next
season to study the results of micro irrigation on paddy, so that the results
could be verified and implemented through farmers. Haryana government
directed CADA to run this experiment on at least 9 acres using different
irrigation methods and transplanting techniques. In view of this, the
experiment plot had been extended to 9 acres in which 3 acres were sown
by direct seeding rice (DSR), 3 acres by mechanical trans-planter and 3

acres by traditional manual methods. lrrigation was done in every three



c)

acres of plot by using methods of sprinkler irrigation, drip irrigation and flood
irrigation methods.
The results have shown that:-

There is appreciable amount of saving of water which is more than
50% and there is also marginal increase in yield in all types of
transplanting and irrigation methods. Therefore, it is concluded that
micro irrigation technology would be very helpful in extensive saving
water while maintaining the yield even in case of guzzling paddy
crop.

Pilot project for micro irrigation infrastructure on sewage treatment plants
(STP) for utilizing treated water for irrigation

For augmenting irrigation water, a new intervention has been
proposed for reuse of treated waste water from the existing sewage
treatment plants for irrigation of agricultural crops. Working on these lines a
pilot project was prepared by CADA in the over exploited & critical blocks by
selecting STPs of Ladwa, Shahabad and Pehowa towns of Kurukshetra
district for irrigation covering 290 ha area. Farmers have formed Water User
Associations and also given undertaking for using the treated waste water
for irrigation of their fields. All the sites have been completed and are
operational and CADA plans to replicate such projects in other small towns
and big villages.

Installation of solar powered micro irrigation infrastructure on overflowing
village ponds in various district of Haryana

Command Area Development Authority (CADA) has initiated a pilot
project for utilizing surplus water from overflowing ponds in the villages. It
has been conceptualized that after testing of water and calculation of daily
available runoff, the area which can be irrigated from this surplus water will
be planned on the basis of crop water requirement. The farmers of the area
to be benefited from this water have formed Water User Associations for
taking benefits from this pilot project. The sedimentation chamber will be

I-3



constructed to separate the coarse sediments thereby providing clear water.
At the initial stage, 55 overflowing village ponds in various districts of
Haryana have been taken up on Pilot basis. Total cost of the project is
approximately Rs.7.15 crore and it will cover 1095 ha. In the first instance,
work on 11 no. ponds in various districts of Haryana state covering 383 ha.
CCA has been completed.
3. Haryana Treated Waste Water Irrigation Project:
There are 142 Sewage Treatment Plants (STPs) of PHED, HSVP, ULB, GMDA
and Panchayats and total treatment capacity of these existing STPs is 1798.4
MLD. In addition to thi’s, there are 45 under construction and 53 proposed STPs
of these departments with treatment capacity of 321.3 MLD and 675.5 MLD
respectively. Thus total availability of treated waste water from the existing,
under construction and planned STPs will be as 2795.2 MLD or 1142 cusecs.
Treated water from these STPs is being discharged into nearby drains which
either join river Yamuna or river Ghaggar. In this way, large network of drains in
the state get polluted in spite of best efforts of the state Government to install
STPs.

It is in this context that it has been proposed to use this treated waste water for
irrigation purpose through Irrigation and W.R. Department and CADA. Thus the
‘Project Report for Haryana Treated Waste Water Irrigation Project
(Haryana TWW IP) has been prepared covering almost all the existing, under
construction and proposed STPs of the state. This is a gigantic work and will be
covered in phases, firstly covering those towns which are causing major
pollution to river Yamuna and Ghaggar. Firstly, treated waste water irrigation
schemes for Panipat, Yamuna Nagar and Karnal will be taken up. Thereafter
irrigation schemes for other towns in Yamuna basin such as Sonipat,
Faridabad, Palwal, Gurgaon, Jhajjar, Rohtak, Rewari and Jind can be taken up.
Thereafter smaller town can be taken up which are otherwise not major
contributors of treated waste water. Treated waste water irrigation schemes for

major towns in Ghaggar basin will include Ambala City, Ambala Cantonment,



Kurukshetra, Kaithal, Narwana, Fatehabad and Sirsa. Then in the second

phase, towns of Bhiwani, Hisar, Hansi and other nearby towns can be taken up.

The Haryana TWW IP proposes to include 207 STPs with treatment capacity of
1828 MLD or 747 cusecs. This project will cover new and existing commands
with intensity of irrigation as 66% (21.0% in Kharif and 45.0% in Rabi) for new
commands and as 44% (14% in Kharif and 30% Rabi) for existing commands. It
will provide actual irrigation to about 4.00 lakh acres (1.28 lakh acres in Kharif
and 2.72 lakh acres in Rabi). Total cost of the scheme has been estimated to be
Rs.1098.25 crores at current prices and its BC ratio has been worked out as
1.69:1. This project is being planned to be executed in 5 years with annual

outlay of about 220.0 crores at current prices.

. Projects under pipeline under ISBIG scheme:

In the month of December, 2016, Gol, MoWR, RD&GR stopped the scheme of
“Command Area Development & Water Management (CADWM)" and decided
for taking up Command Area Development & Water Management (CADWM)
works / projects through Incentivisation Scheme for Bridging Irrigation Gap
(ISBIG). Government of India also advised the States to submit the project
proposals for approval and inclusion under ISBIG. Accordingly, Haryana state
has prepared and submitted 6 projects with an estimated cost of Rs. 374261.45
lakh pertaining to CADWM works to the concerned Ministry in GOl i.e. MOWR,
RD&GR vide letter dated 08.02.2018 for approval and inclusion under ISBIG.
The scheme of ISBIG is under the process of approval with Gol. The brief detail

of the projects submitted to Gol under ISBIG scheme is as under:-

Physical Estimated cost
Target of the Project Districts to be covered
(CCA in Ha.) (Rs. in lakh)

Sr.No. NarTle of
Projects

A On-going Projects

Hisar, Sirsa, Fatebahad,
1 BCC-lI 1,07,675 72984.18 Ambala, Kaithal, Kanal,
Kurukshetra & Jind

Hisar, Rohtak, Jhajjar, Sonepat,

: WICM 72498 43230.95 Jind, Bhiwani & Panipat.




3 | JNen | 88,704 5049500 | Jhaliar, Rewari, Mehandergarh,
Bhiwani & Gurgaon

B New Projects

Hisar, Sirsa, Fatebahad,
4 BCC-llI 1.71,852 111141.06 Ambala, Kaithal, Kanal,

Kurukshetra & Jind

Hisar, Rohtak, Jhajjar, Sonepat,

5 WJC-VII 75,341 49567.71 | Jind, Bhiwani & Panipat.
Siwani

8 Project 49,899 31834.95 | Bhiwani
Total 5,66,615 374261.45

The above proposal also include about 2 lakh ha area with an estimated cost of
Rs.1232.37 crore has been proposed to cover under micro irrigation in Haryana.
In addition to above, micro-irrigation project with on farm micro-irrigation system
are also proposed to be implemented with the financial assistance of NABARD.
For this purpose, CADA has prepared micro-irrigation project by making the
provision of on farm micro-irrigation system on the farmers field with an
estimated cost of Rs. 18946.20 lakhs with physical target of 9022 hectares, the

abstract of which is given as under:-

Sr. No. | Particulars Details
T Total cost of Project Rs. 189.46 Crore
2. CCA to be covered in Ha 9022
3, Rate per Ha with on farm MI System | Rs. 2,10,000
4, Total Number of schemes 51
5. Number of Districts/ Blocks 13127
6. Project period 2020-21 to 2022-23

The above project has been submitted to the Nodal Department i.e. Agriculture
and Farmers Welfare Department Haryana for getting approval from NABARD.
The work on this project shall be started after receiving approval from NABARD.

. Ground water recharging injection wells:

82 Injection wells were installed in 2017 (7 in Rewari, 14 in Sirsa, 16 in
Fatehabad & 45 in Mahindergarh- Hamidpur Bund — Krishnawati & Dohan) & all
are working successfully to replenish the groundwater.
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6. Capacity building and mars awareness programs:
Haryana Irrigation Management and Research Institute (HIRMI) are conducting
capacity building and mass awareness programs on the issues related to water.
The programs have proved to be great succ:.ess as more and more farmers are

coming forward for adopting micro irrigation techniques.

7. State Specific Action Plan under National Water Mission:
Under the National Water Mission (NWM) Haryana Irrigation Research &
Management Institute (HIRMI) has been entrusted to ensure security, safety,
sustainable development & management of water resources for the Haryana
state. Under State Specific Action Plan, State Level Steering Committee has
been constituted under the chairpersonship of Chief Secretary, Haryana to
oversee the preparation of SSAP for water sector.
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Government of Jharkhand

Water Resources Depm'tment

Letter No.-2/PMC/vividh/779/2019 123 / Ranchi, Dated ’7/92/2“"“"

From
Er. Rajendra Prasad,
Deputy Secretary (Engg.)

To,
Sri Vinod Kumar,
Under Secretary,
National Water Mission,
2™ Floor, Block No. 111,
CGO Complex Lodhi Road,
New Delhi-3
E-mail- usnwm-mowr@gov.in

Sub.:- OA ‘No.- 597/2019- Shri Rajen(ira Tyagi V/S UOI & Ors before
NGT.

Ref.:- Your letter no. T-39011/6/2019-GW Section/265/299 dt. 30.01.2020
Sir,

With reference to subject mentioned above, Action Taken Report to
improve water conservation has been submitted to Central Pollution Control Board,
New Delhi vide letter no. 991 dated 14.11.2019 by Water Resources Department,
Jharkhand (Copy enclosed).

In case of O.A. No. 0597/2019 of Shri Rajendra Tyagi & Anr. V/S
Union of India & ors before Hon’ble NGT, the regulation framework to check
wastage of fresh ground water from overflowing overhead tanks is to be enacted by
Urban Development and Housing Departmient, Govt. of Jharkhand.

Thanking You.

Your's Fai%hfuﬂy

. : .
Encl.:- As mentioned. —gﬁg 0 50
(Rajendra Prasad)

Deputy Secretary (En;gi)/
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IoC IS : 4702-101(0SP)-24-TF ATGAISAT BT H—TH el GI&VT / ST qFoRer v& ofel GRFU—07—59 faia uxarfed & & fauof -

SL Name of No. ofR_.u:imrgf. Pit/
N =R Name of Site Monitoring wells/Geo Name of Work Estimated Cost | Remarks
0 division Physical S Sit
i ysical Survey Site
H 2 3 £ 2 6 7
41 Madhya Vidyalaya Karnpura, Giridih 1 '
42 Sariya Inter College, Sariya, Giridih 1
43 Aadarsh College Rajdhanwar, Giridih 1
44 Konar Nahar Pramandal, Bagodar, Giridih - 1 -
45 . Ramkrishna Viveknad Mahavidyalaya, Bagodar, Giridih i
46 | Ground Water Uchh Vidyalaya, Bagodar, Giridih ; D j
47 In;zti‘sgﬁo“ " . _Rajkiya Mahila Polytechnic, Bokaro TR .
48 | mijeibes Path Nirman Vibhag, Path Pramandal Bokaro et s . Geo-Physical Survey,
49 ; Awar Pramanda] Pashupalan Padadhikari, Chas, Bokar 1 Con B \n o Rechiign Bis and }
e S paRn Al e LI SO0 . Construction of Monitering wells ’
50 BDO office, Gomiya, Bokaro e 1 - of 57 No..Sitea
51 Gomiya College, Swaag, Gomiya, Bokaro | 1 '
52 Rajkiya Polytechnic, Khurri, Bermo, Bokaro i
53 BDO office, petarwar, Bokaro 3 : 1
>4 | Ground Water Pariyojna Balika Uchh Vidyalaya, Koderma i e 2
35 | Investigation Civil Surgeon, Sadar Hospital, Koderma . y i
56 Division, Rajkiya Polytechnic, Koderma 1
Hazaribag : ; SR
57 Jagennath Jain Mahavidyalaya, Jhumri Tilaiya 1
Sub total (Hazaribag):- : =S . 245.162
4 [ H . & 2 - = ¥ . -
oA s — B@./1qﬁ}ogg<gnf°fﬁnﬁ§~ el .. b b
' : ; ARG IUTRTY)
WHR & dgaw afa
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e M+ 4702-101(0S8)-24-F FrormeT BT g1l et wET / P QR U9 Srer wRevi-07—59 staia weaifia & B fRAuyT —

Sl Name of - No. of Recharge Pit/ =
No| 'Ghviston Name of Site h;:;ﬁz:;ngz::;&;?;o ' Rame of Worle Estimated Cost | Remarks
I 2 R0 3 ¢ s é 7
fi Samudayik Sawasthya Kendra, Vishnugarh, Hazaribag 1
22 | i . Van Bhawan, Ramgarh 1 B
23 Minor Irigation Division Ramgarh I ‘ |
24 - Ramgarh College, Ramgarh
E— .Zil.s. Udyog Kendra, Ramgarh
[ 26 |  Sadar Hospital, Ramgarh Bl el
27 ATl C1v1l Surgecm, Ramgarh
23 | Knslma Vallabh Uchh Vidyalaya Lari, Ramgarh G ' )
29 CCL Kujju, Ramgarh_ Sy ’
30 | Ground Water Utkramit Uchh Vidyalay, Morangi, Meandu, Ramgarh Ul Geo-Physical S‘ﬁmy:
(2] titen o oty R B s el
32 | Hazaribag ‘Samudayik Swasthya Kendra, Gola, Ramga_rh LN 0f 57 No. Sifes
13 Niyojnyalaya Bhawan, Shram- Niyojan Pras]:ukchan Vibhag (Labour 1 =
Employment n Tranining dept.) Dhanbad Ll
34 Mishrit Karyalaya Bhawan, Dhanbad it
5 Tharkharid Khaniz Chetra Pradhikar, Dhanbad =
36 _ Polytechnic Dha;_i"t:ad 1 -..
37 ITI Dhanbad 1
38 Mines Rescue Station, Dhanbad 1 o
39 BDO office, Topchanchi, Dhanbad 3
@ Samudayik Swa_.ﬁthya Kendra, Topchanchi. Dhanbad 1 15
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: ; SL | Name of No. of Recharge Pit/
P No diviston Name of Site Monitoring wells/Geo Name of Work Estimated Cost Remarls
( . Physical Survey Site
I 2 - =3 4 =] ] 7
1 Public High School Kujju, Ramgarh 1
2 - Sub Divisional Hospital Bermo, Bokaro 1
3 B.D.O. Office, Padma Hazaribag - e "
4 10+2 High School, Bishnugarh, Hazaribag -
5 10+2 High School, Bagodar, Giridih - .-
6 * “Billika Uchch Vidyalay, Saria, Giridih
7 B.D.O. Office, Barhi, Hazaribag . Q3
8 Amrit Nagar High School Hazaribag i L >
9 . Swawlambi Institute of Dental Science, Block Sadar Hazaribag R ; : :
Ground Water — —— ~ Geo-Physical Survey,
10 | mvestigation Meru BSF Camp, Block Sadar Hazaribag A . |Construction of Recharge Pits and e 16
11 Division, . Uchh Vidyaléya, Maherara, Block Sadar Hazaribag ERYCE | Construction of Monitoring wells '
Hazaribag T — e of 57 Ne..Sites
12 Kshitiz Hospital, Hazaribagh ] = PR
o ; . Indira Gandkhi Girls School, Hazaribag s
14 KB Wormen's College, Hazaribag S
15 OM cum Chief Engg. Vidyut Apurty Chetra, Hazaribag S e
16 St. Columbus College, Hazaribag 1 {
17 Executive Engg. Water ways division, (lrrigation Colony) Hazaribag. ke i
18 Rajkiya Aadarsh Madhya Vidyalaya, Block-Daru, Hazaribag o
19 Uchh Vidyalaya; Tatijhariya, Block- Tatijhariya, Hazaribag 5
20 ’Vlshnug'a:h que;r College, Vishnugarh, Hazaribag i3 =
i 9;’:1/!9 _oa Fe et , By ~ 200819
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Sl.No | No [Name'ofdivision 6% Name of Site S:Qiﬁiﬁ;&;ﬁ:}gi - Name of Work EStg:::ea Rem‘.‘ ‘<
. ' Vi Physical Survey Site
1 2 3 4 ] § 7 8

9 District High School, Dumka i 0 T ‘
10 Office of the Chief Engineer, Minor Irrigation Dumka 1
11 . _ Water ways circle office, Dumka 1
12 Ardiwasi I‘{alyaau Chhatrawas National School dumica 1

gy |  District Control Room, Durka 1 “ _
14 __ District Board office Dumka 1
= Ground Water Lz Pritomy Schiool Siskuking D@k& JEEE : : 3 Gé.b—:._Ehysicz}l Survey, Construction of ]
16 Investigation . Distict Cow Development office, Godda i o L Rr.(’:!':a:gsP:tsand Construction of
17 Division, Dumka Bistiot Agsiciltiss alfics, Goddn : PR Mo:_nitcrm_g u.iells of 24 No. Sites [y e g

18 High School Godda _ T S B N ot
19 Parisadan Godda’ ' MRARRR ' A 4
20 ' Sadar Hospital Godda S
21 Community Building cum Kalyan Ma;ldgp Godda o ] : : :

T A Head post office Godda N R i
23 BSNL office Godda T '

Total - Y347 82.248
) Grand Total (Ranchi+Durmka):- 87 344.386
G312 - 32 /1920 &, BAB - 2608119 2b-& 17

!
: ' v e e, wwers, T i
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|
i ‘ No. of Recharge Pit/ Estimated (‘[' 3
( - SL No | No |Name of divisidn Name of Site Monitoring wells/Geo Name of Work c ‘t Remarks
- Physical Survey Site e
1 b - 4 5 a 7 8
5 I 5 Agriculture College Kanke, District-Ranchi 4
' 26 Kanke Police Station, District-Ranchi 1
27 Rinpas Hospital, District-Ranchi 2
28 Krishi Vibhag, District-Ranchi 2
29 Utkramit Vidhyalaya Kanke, District-Ranchi 2 -
30 | Ground Water Govt. Teachers Training, District-Ranchi SR
Investigation - - =
31, | Division, Ranchi Rajkiya Ucch Vidhyalaya, District-Ranchi - sl
32 Angara Block office, District-Ranchi 2
3 Gumla Block office S
34 SS High School Gumla 572
35 Lohardaga Block Office 25
36 Kisko Block office, District-Lohardaga x
Sub total (Ranchi):- 63 262.138
1 Polytechnic College Dumia 2
* = ]
2 Engineering College Dumka’ 3 f '
3 Godda college Godda I
4 Ground Water Mahila college Godda 1 Ge:o-Physigal:Survey, Ccnstruf:tion of
2 Invéstigation — Recharge Pits and Construction of 82.248
5 | Division, Dumka AS College, Deoghar 1 Monitoring wells of 24 No. Sites
6 Court Campus Deoghar 1 !
T Deoghar College Deoghar 1
8 Panchayat Training Institute, Deoghar 1

oTE - 22 |19 -20 Foads, RTE -R4.08: |9
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Refar o 201920 ¥ ot o : "4702-796(18p) 241 Ao @1 A+l W@ wd@VT / DM YHH q wer EREVI—07—59" Srate TR BT @) fgﬁiuiT -
SLbo|| Mo |Nameosavisin Name of Site ﬁf&iﬁ:‘“ﬁiﬁ:ﬁi Name of Work i M TOPT
o ring ma,
Physical Survey Site ) Cost
2 2 3 o+ : i dE '] 7 ]
1 . Kenke Block, District-Ranchi 17
2 Nagri Block, District-Ranchi . |
3 Ormanjhi Block, District-Ranchi i}
"4 Itki Block, District-Renchi Sl u
5 Bero Block, District Ranchi <3
6 Central School HEC Dhurwa, District-Ranchi 520
7 Jagarnathpur Mahavidyalaya; District-Ranchi 25
8 Doranda College ranchi ol
9 Sardar paté] High School New Building Dhurwa, District-Ranchi 5k | :
10 District Center Khunti, Oppos'ite Khunti Block Office, District-Khunti o .
11 * Kuru Block, -District-Lobardaga. tavie
12 Ground Water scnha Block; District-Lohardaga e Geo-Physical Survey, Construction of
1 Investigation — Recharge Pits and Construction of 262.138
13 | Diyision, Ranchi Sadar Hospital Gumla .2 Monitoring wells of 63 No. Sites =
14 : K.O. College Gumla S
5 JAC office, Ranchi o -
16 ; JSSC Office, Ranchi -2 |
17 3 '* " RIADA Namkum, Ranchi < ‘I
18 Paln.d:lyat Bhawan, Ranchi 11 ‘
19 Kendriya Vidjyalaye, Ranchi 79 |
20 LAC Institute, Ranchi 2 |
21 Law College, Ranchi 2
22 Bunyadi Madhya Vidhalaya, Ranchi - 2l \ ;
23 Namkum Police Station, Ranchi 1
24 Palandu Agriculture Insititute, District-Ranchi 2
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Letter No-2/PMC/Vividh/736/2019-Z .

———————

il
Government of Jharkhand - L/

AR 2 Water Resources Department
g Er.R.S. Tigga , *
Engineer-in-Chief-II
To,
Sri A. Sudhakar
FAX/ DH, WQM-I Division
E-mail

Central Pollution-Control Board, MoEF& CC, Gol.

Parivesh Bhawan, CBD cum office complex, :
East Arjun Nagar, Delhi-110032. " 22
Fax No-033-24418725, '

Ranchi/Dated-L4.//7 i
Sub:- Hon’ble NGT, order dated-11.09.2019 passed in O.A. No-496/2019 in the
matter of News Item Published in “Hindustan Times” Dated 19.06.2015 !
Titled “ Dirty flows your drinking water” authored by Ritam Haldar. '

- “Central Pollution Control Board letter no- A~14011/325-2015(2019 WQM-
I, dated-21.10.2019 . i

Ref:-
Sir,

; _ 1
With reference to the subject and letter mentioned above, as’ du-ected thc , "
status of implementation of Action Plan'in 0.A. No. 325/2015 and constructron of Ram

Water Harvesting (RWH) Structure are as below:-
i.

214 nos. restoration of the water bodies has been sanctioned for Rs. 185 0.
which is under progress and targetted to be completed by March,2021.

144 nos. Rain Water Harvesting (RWH) Structure has “been sanc
Rs. 5.89 crores, which is under progress and targetted to be completed by Jun
The list of water bodies taken up for restoration is being enclosed at An
and list of Rain Water Harvesting (RWH) Structuretaken up for execution is bem i

ii.

at Annexure —[1. AN i
- Thanking You. RSN i

Yours fai:thfﬁlllljf,' 1 1 R |

Encl:- As mentioned. /r/r’“kj o sy I
aluft : ] . ;

(R.S: Tigga)

: ﬁﬂﬂfr-lﬂ-ChIEf 2| S ' Tl
Letter No-2/PMC/Vividh/736/2019-222.  Ranchi/dated:--L4/x

Copy to :- Deputy Secretary, office of the Chief Secretary,
enclosure for information and necessary action.

Encl:- As mentioned. i u/l/\—
f h L&t L
: | s. igga)

Ranchi W1th a copy of |

i r—m-Chmf 11
Letter No-2/PMC/Vividh/7362019-97..  Ranchi/dateds Vi i
Copy to :- The Member Secretary, Jharkhand Pollution Control Board, T.A.

Building, HEC, PO-Dhurwa, Ranchi-834004. FAX No.-0651- 2400850!24008’51/ |
2400852/2401847 with a copy of Action Plan for mformat;on and necessary action. [
Encl:- A:;mentmned - |
- H
= %":Ll 15 H
. ] . (R'S' igga) H

L Engineer-in-Chief-II

i l
| | I
DAAE B IWPmd2PMC2-PMC-V-736-19.doc | ‘I
|
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& Government of Karnataka

Department of Agriculture

b\vh M No:DDA/FM&MI/MUPMKSY/MI/GO1/2018 Commissionerate of Agriculture,

\ Sheshadri Road, Bangalore.
™R Date: 22-01-2020.
To ' |
' Sti.UPSingh, o
: / Secretary, Government of India, \\J\
e Ministry of Jal Shakti, - /

. Department of water Resources,
* ~7" River Development & Ganga Rejuvenation,
a2 Shram shakti Bhawan, Rafi Marg,
g New Delhi — 110 001.

Respected Sir,

Subject: Steps to improve water conservation / Water use
efficiency in the State reg.
Ref; Your D.O.Letter No: T-39011/6/2019-GW/56-25
—

Dated:07.01.2020. '

A ok ok ok ok ook ok o

With reference to above subject, it is to bring to your kind notice that, Karnataka
State Department of Agriculture is implementing Pradhan Mantri Krishi Sinchayee
Yojana (PMKSY) — Per Drop More Crop (PDMC) programme , in which both Drip
and Sprinkler Units are distributed to farmers by providing 90% subsidy upto 2.00
hactares to all Categories of farmers (by providing top up subsidy in addition to GOI
subsidy). Wide publicity is being given to farmers through mass media and
Departmental Krushi Abhiyana programme and other Departmental Farmers
Training Programmes. -

Apart from PMKSY-PDMC, the Department of Agriculture is also
implementing a special package scheme named Krushi Bhagya Scheme, in which the
farmers are encouraged to construct Farm Ponds with Polythene lining to harvest the
rain water which is being utilized to give protective irrigation thrm_l'gh sprinkler/Drip \

&'\micro irrigation\2019-20\lelters-mi-201 9-20.doex



&N
/
Lt

during critical crop growth stages. For this, Karnataka state Government is providing

subsidy to farmers for construction of Farm Ponds, Polythene lining, Diesel Motors

and Sprinkler/ Drip irrigation units.
Thanking you,

Y ouys sincerely,

Commissioner for Agti

Copy To:

e Shri.Harit Kumar Shakya, Under Secretary (RFS), Ministry of Agriculture
and Farmers Welfare, Department of Agriculture, Co-Operation &
Farmers Welfare , Shastri Bhawan, New Delhi — 110001 for kind

information.

BT WSET

g:\micro irrigation\2019- 20\letters-mi-2019-20.docx



GOVERNMENT OF KARNATAKA

wo. UDD 54 CSS 2020 Dated: 4.,02.2020

To
The Under Secretary to Gol
Department of WR, RD&GR,
204 Floor, Block no.03,
CGO Complex, Lodhi Road,
New Delhi-3

Sir,

Sub: Submission of ATR with respect to OA no.
597/2019 of Sri Rajendra Tyagi & Anr v/s
Union of India & Ors

Ref: Your office Letter no. 39011/6/2019-
GWSection/265-299 dated: 30-01-2020.

Thkkkdk

This is with reference to your letter cited above seeking Action
Taken Report (ATR) pertaining to OA No. 597/2019. There are 281
Urban Local Bodies in the State including Bruhat Bengaluru
Mahanagarapalike. The relevant information has been collected
from the concerned Department/Organisation and the same is
submitted as Annexure-I, for further needful action.

Yours Faithfully,

Mby

(Rakesh Singh)
Additional Chief Secretary to GOK
Urban Development Department



St

“

L

Copy to:
1. The Additional Chief Secretary, Water Resource Department,

for information.

2. The Principal Secretary, Urban Development Department, for
information.

3. The Personal Secretary to Chief Secretary, GoK, requesting to
bring to the kind notice of Chief Secretary.



¢ ;
Annexure -1
Action Taken Report with regard to NGT OA no. 597/2019 by Urban Development Department,
Government of Karnataka
Si Directio Action Taken Report
no) A Directorate of Municipal Administration
(278 municipalities exclud ing BBMP) : Bengalurn Water Supply and Drainage Board
I | Preparation of The Government vide G.O.No.UDD 07 UWS 2011, dated 20.7.2011 has| _ The Water charges already in place at BWSSB and around 9,90 lakhs
appropriate given directions to fix the water rates for all the urban local bodies as | water su pply & UGD connections are biled monthly by handled devices
nlechanlgn-! for | befow:- through SAJALA online application based on the consumption of water,
Wa.te?- Pricing | (i)Water Rate as per water lsage:- The category wise & slab wise tariff details are as below;
Policies Consumer Every month rate to be fixed as per | Minimum WATER TARRIF
usage charges for every
Minimum | Maximum | Rs/KL | Sonnection S No. | Slab-wise Tariff
KL KL Consumptionof | (in Rs.)
Domestic 0 ] 7.00 w*:t;; . KL
. ( res
: 2 e Rs.56/- 1 Domestic Water
5 s i1.00 (Section-36()
More than 25 13.00 Minimuim 56.00
Non-Domestic | 0 3 14.00 8. 0-8,000 7.00
8 15 18.00 b. 8,001-25,000 11.00
Rs.112/- C. 25,001-50,000 26.00
15 25 22,00 * =
45.00
More than 25 2600 d, 50,001 & above 3
Commercial/l | 0 8 28.00 SANITARY CHARGES FOR DOMESTIC CONNECTION
Industrial 8 15 16.00
15 25 da00 | Re-224- l. Rs.14.00 at Flat Rate for consumption of 0 to 8,000 litres. o
t
More than 25 500 2. i%ﬁéaﬂpii; ::sier supply charges per month for consumption of above




(
ﬁ. Non-Domestic :Section 36(iv) 3. Bulk Water Charges sectio
i) Minimum rate for water supply connections without meter:- Slab-wise Consumption | Tariff Category
SI. | Consumer Minimum rate for every connection in "of water (in Rs.)
W | Catngiey Rs. (in Litres) KL "
i CITP Minimum 500.00 a) Industries, Swimming po
gi:y ration S AT a) 0-10,000 50.00 b) Flars Group housing, multi-
i storied domestic building
1) | Domestic 175 120 80 b)_10,001-25,000 57.00 : ==t
2 -Domesti 3 ¢) 25,001-50,000 65.00
B s o o s d) 50,001-75,000 76.00
3) | Commercial/ 700 480 320 @) Above 75,000 87.00
Industrial Samitary charges for non-domestic conneetion : 25% of water supply ¢

If the consumer refuses to install the water meter, the ULBs have been
directed to impose penalty of 25% after 6 months of notice and 50%
after | year in order to encourage the consumer for installing meters.
The ULBs are at liberty to fix the water rates as per the usage and based
on the O&M cost of the water supply system.

The ULBs are directed to revise the water rates onee in 3 years based on
' the cost of electricity and O&M cost.

A proposal for imposing the revised water rates proportionally to the
quantity of water consumption is under process af the Government level |

maonth

4. Sanitary charges : Section 2 (1&11)

1. For premises having water supply

& UGD connection but

supplementing water supply by

borewells 100/-
a) Domestic per individual house or | per

per flat month

b) Partial non-domestic, non-
domestic and all other categories | 500/~

per HP of borewell per
month
2. For premises not having water 500/-
supply connection from BWSSB | per
but having UGD connection month
evenue billing and Collection system (SAJALA

o No. of Metered House Service connections - 9.83 lakhs




b. Centralized Billing and Collection system (SAJALA) is citizen
centric application and it is designed in a financially, legally and
technologically sustainable manner.

¢ As per the distribution network the Centralized billing system
provides very important feed back as far as water demand
managements/revenue losses are concerned and helps in decision
making.

d. Resolving the issues / complaints registered by the public through
SAKALA & CPGRAMS.

e, Online Facility for obtaining the new water & sanitary connection is
provided through the OWC Portal.

f. Quick MIS for on the spot analysis of important parameters like
online Category wise Consumption pattern analysis, list of defaulters
and total working and Non-working meters and Demand collection
Balance statements ete_, can be taken out area wise / ward wise /
Constituency wise / sub division wise / Division wise for better
decision making.

Spot billing facility is implemented.
Performance indicators for Monitoring and fixation of targets for
billing and to improve Collection efficiency.
Total KIOSKs for Revenue Collection : 74 Nos.
Online Payment can be made through 5 gateways.
Six months bill details can be viewed through online.
ECS option is available for collection of payment.
. Payment can be made through Bangalote One centers.
Payment can be made through BBPS,
Payment can be made through Kamataka mobile apps / PayTM.
8335 Bulk flow meters are fixed in the distribution network for Water
aceounting,
Further, BWSSB has submitted the proposal for revision of tariff to the

Government and the approval is awaited. The details are as below;

=

Popgrree




C
WATER TARRIF

SL | Slab-wise Consumption of | Tariff
No. | water (in

(in Litres) Rs.)

KL

1 Domestic Water (Section=

36(i)

Minimum 30.00
a. | 0-8,000 10.00
b. | B,001-25,000 25.00
e. | 25,001-50,000 45.00
d. | 50,001 & above 65.00

SANITARY CHARGES FOR DOMESTIC CONNECTION

3. Rs.14.00 at Flat Rate for consumption of 0 o 8,000 litres.
4. 25% of water supply charges per month for consumption of abave

8,000 litres.
1. Non-Domestic :Section 3. Bulk Water Charges
36(iv) section 36(iv)
Slab-wise Tariff | Slab-wise Tariff (in
Consumption of (in Rs.) | Consumption Rs.) KL
water KL of water
in Litres) (in Litres)
Minimum 850.00 | &) Indusiries, 125.00
Swimming pool
) 0-10,000 85.00 b) Flats Group
housing, multi-
storied
domestic
building
g) 10,001+ 100.00 | 1) 0-25,000 25.00
25,000




¢

crores, The work of laying pipes is under progress. Work of Construction
of New Two Tier RCC GLR of 25 ML Capacity has been taken up at CJF,
Malleshwaram at an evaluated cost of Rs.24.02 Crores and work is
scheduled 1o be completed by July 2021.

1) In order o reduce unaccounted flow of water the bulk flow meters are
fixed at inlets & outlets of every division / sub division. The receipt of
water and billed consumption are continuously monitored for each
division / sub division,

All the water meters are maintained in working condition and the
Defective meters and 7 years old meters are being replaced in order to
record the water consumption accurately,

2)

3) Random Check readings of water meters are being taken at different
level to walch the correctness of recording of the water meters.

4) Two vigilance team has been formed, to inspect and identify
unauthorized / iflegal water supply connection. The team has
conducted several inspections & action have been taken either to
regularize the connection or to lodge criminal case against the defaulter.

5) Old PSC / CI pipelines are being replaced.

6) Pipelines mning in the middle of the road are shifted to footpaths to
avoid leakages / damages due 1o vehicle movement,

) Old Ground Level Reservoirs are being taken up for rejuvenation.

3 | Information to Wide publicity and awareness campaign/programme through 1EC 1 To avoid wastage of water by overflowing from over head
puhlic for aclivities are made regarding proper usage of water. The public are tanks BWSSB hus proposed 1o install automatic water control
efficient vse of encouraged to use treated waste water for toilet flushing purpose, system. To amend the following BWSSB regulation proposal
water and gardening, vehicle washing etc. has been submitted to the Government for approval.
avoiding un- The Model Code of Building Bye-laws 2017 mandates Rain Water 1) Insertion of Reguiation 43(B):-
necessary use | Harvesting system in all the buildings in the urban limite exceeding the It is obligatory on the part of every owner or occupier of the
and wi;lsuge of area of 1209 sq.ft., thereby encouraging reuse and recyeling of natural building to install Automatic water control system or any other
water in order | available rain water. suitable devices to prevent the over flow of water automatically
10 improve the Undt_sr ‘Jal Shakti Abhiyan®, 56 ULBs have deliberately conducted from overhead tanks. The punishment for breaching the
:&:::‘ &:z; p;_tbhc awareness programme on water conservation and efficient usage Regulation penalty shall be imposed as per Regulation 55, Further,

O water.

if the breach is continued action shall be taken as per Regulation
44,




25,001«
50,000
iy 50,001-
75000
1) Above
75,000
Sanitary charges for non-domestic connection : 25% of water

supply charges per month

120.00 | iiy 25,001~ 45.00
50,000
iii) 50,001 &

above

130.00 65.00

130,00

4, Sanitary charges : Seetion 2 (I&11)

1. For premises having water supply
& UGD connection but
supplementing water supply by
borewells

¢) Domestic per individual house or

per flat

Partial non-domestie, non-

domestic and all other categories

per HP of borewell

2. For premises not having water
supply connection from BWSSB
but having UGD connection

100/- per
month

d) 500/- per

month

500/- per
month

Reducing non-
revenue losses

(NRW)

To reduce the non-revenue water in the urban limits, the leakages arc
plugged, public taps are being dismantled and citizens who are
dependent on public taps are being encouraged to take water supply
connections to their houses.
Under 14th FC, Service Level Benchmarking (SLB) is adopted in each
city. Redueing non-revenue water is one of the agenda under SLB. The
:.-JL?S are constantly reducing non-revenue water using the available
unds.
The actions are being taken to install water meters to all the houschold
connections in order to bill the water supplied as per the volumetric use.
There are initiatives taken up to digitize the metering system and

monitoring through central controlled command centre.

The UFW project is already been implemented in South, West and central
divisions of BWSSB jurisdiction for an area covering 154.50 sa.km at a
cost of Rs 557.45 Crores. The total UFW during the year 2013 was 49,5%.
With the implementation of this project the commercial and technical
Josses is reduced to 36%. It is estimated that approximately 167 MLD of
unaccounted water has been accounted.

Presently the new LIFW Project has been taken up in High Grounds, Coles
Park, Indiranagar 2nd Stage, Jeevan Bheema Nagar, HAL 2nd Stage,
Yelahanka Old town, BEL Layout, HMT Layout, Sahakaranagar for an
area covering 26,00 sq. km. along with Rejuvenation and Reconstruction

of Grotnd Level Reservoire in Basavanagudi area at a cost of Rs.212.63




2) Amendment to Regulation 55 :-
Punishment for breach of certain regulations - In Regalation 55,
the figure ‘43(B)’ shall be added after figure ‘27" as shown

below;

In order to recharge ground water and improve ground water level
in Bangalore city, BWSSB has alrcady made mandatory to adopt Rain
Water Harvesting System in the existing buildings constructed on a sital
dimension measuring 2400 sqf. and above and also for new building
constructed on a site measuring 1200 sqft and above vide Government
Order No, UDD 19 MNI 2009, dated 27th August 2009 by Amendment of
BWSS Act 72(A).

Capacity designing of rain water storage structure

{1) While designing the roof based min water harvesting the capacity of a
storage structure or for artificial recharge structures to ground water, a
provision at the rate of 20 ltrs, or more capacity per Sq.mtr. of the roof
area shall be adopted.

(2) While designing the Land based rain water harvesting the capacity of a
storage structure or for artificial recharge structure (o ground water a
provision at the rate of 10 Itrs. or more capacity per sq. mfts. of the
land surface shall be adopted.

Further BWSSB is proposed ta inerease the Capacity designing of rain
water storage structure and implementation of Rain water Harvestifg in the
building as below which was placed before the Board meeting and afler
obtaining the clearance, the proposal is submitted to Government for
approval.

(1) While designing the roof based rain water harvesting the capacity of a
storage structure or for artificial recharge structures to ground water, a
provision at the rate of 60 liters or more capacity per $q.mtr. of the roof
aren shall be adopted.
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(2) While designing the Land based rain water harvesting the capagity of a
Storage structure or for artificial recharge structure 10 ground water a
provision at the rate of 30 ltrs. or more capacity per sq. mfrs. of the land
surface shall be adopted.
Every owner who propose to construct a.building on a sital area of not
less than 1200 square feet shall provide rain water harvesting structure
for storage for use or ground water recharge in such manner and subject
to such conditions as may be provided in the regulations and guidelines
issued by the Board
Every owner who propose to construct a building on sital area of not
less than 2400 square feet shall provide dual piping system and rain
water harvesting structure for storage for reuse based on roof arca and
ground water recharge based on paved and unpaved areas in such
manner and subject to such conditions as may be provided in the
regulations and guidelines issued by the Board
In case any owner or accupier of a building who has not implemented
rain water harvesting as per Bangalore Water Supply and Sewerage
(amendment) Act, 2011 shall hereinafier implement the rain water
harvesting as per above conditions (a) and (b) of this section.

&

—
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Penalty clavse for non-implementation of Rain water harvesting
structure

The Owner or Occupier of a residential building fails to provide
rain water harvesting structure in the building the additional charges of 50%
of the total water and sanitary charges for the first 3 months and thereafter
an additional charges of 100% of the fotal water and sanitary charges tili
the rain water harvesting structure is provided to the building is being
levied. The Owner or Occupier of a non-residential building fails to provide
rain water harvesting structure in the building the additional charges of
100% of the total water and sanitary charges for the first 3 months and
thereafier an additional charges of 200% of the total water and sanitary
charges till the rain water harvesting structure is provided to the building is
being levied. )




¢

By establishing Sewage Treatment Plant in premises the reated water shall |
be used for non-potable purpose such as toilet flushing, gardening, cleaning
the open spaces, washing the vehicles, air chillers and firefighting purposes
thereby reducing the dependency an pure water,

w te Wat

On an average around 1440 MLD sewage is generaled in the
Bangalore city. The Board is at present having 27 STPs of total 1112.5
MLD capacity, The construction works of 0 STPs of total capacity 475
MLD are under progress, 2 §TPs of 12 MLD capacity are under tendering
stage. The capacity will be enhanced to 1587.50 MLD by 2020 and by 2023
the eapacity will be around 1723.50 MLD,

At present BWSSB ig supplying tertiary treated water to 4n extent
of around 10 MLD 1o various Government complexes, Golf courses, BIAL
ete., another 80 MLD has been committed to industeial areas and 15 MLD
for Karnataka Power Corporation plants at Yelahanka, Other than this
around 700 MLD of secondary treated water is committed for filling up of
the farks in the rain deficient districts of Kolar, Chikkaballapur and parts
of Bangalore urban, At present 430.50 MLD of water is being supplied to
these areas,

Source: DMA & BWSSB



Total 1, 26,838 no of buildings have implemented RWH in the
Bangalore city and for 62,261 No. of connections for which penalty is
raising for non-implementation of RWH,

Helpdesk - Rain Water Harvesting Theme Park

BWSSB has established Rain Water Harvesting theme park at
Jayangara, Bangalore, demonstrating 26 different types of Rain Water
Harvesting models along with the Water conservation tips. The Theme
Park has an auditorium wherein the video clips about the RWH and
conservation of water displayed to educate the Students as well as general
public. Karnataka State Council for Seience and Technology and BWSSB
have jointly established RWH helpdesk at Indian Institute of Science and
RWH theme park of BWSSB, for providing information about RWH and
conservation of water,

RWH helpdesk is also providing technical training to the stake
holders such as architects, engineers, contractors, plumbers, masons etc
through several Training Programmes. Awareness Camps are arranged 1o
bring in awareness among the general public regarding Rainwater
Harvesting. Information on technical details of RWH and ground water
recharge are being provided at RWH helpdesks for those who visit
persanally or contact through telephone, web or email,

BWSSB has made mandatory for installation of STP and Dual
Piping System for the following buildings vide notification
No.BWSSB/C/CAO-8/4138/201 5-16, Bengaluru Dated 25.02.2016 for the
following building.

i) Building having 20 and above residential apartments or

residential  buildings measuring 2,000 sq.Mirs, and above

whichever is lower;

i) Commercial building measuring 2,000sqmtrs and above; and

iif) Buildings of educational institutions measuring 5,000 sqmtrs
and above

=
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No. WR(G)57/2019/336 Dated Shﬂlong\,“t’h'EZS*h February, 2020.
From: Shri.W.Nongsiej
Joint Secretary to the Govt. of Meghalaya.
To: '
The Secretary to the Govt, of India
Ministry of Jal Shakti
Department of Water Resources
River Development & Ganga Rejuvenation
Shram Shakti Bhawan, Rafi Marg, New Delhi-110001.
Subject: Initiation of urgent steps to improve water conservation/water use efficiency in the
country.
Ref: 1. D.O. No.T-39011/6/2019-GW Section Dated 21.8.2019.
2.D.0. No.T-39011/6/2019-GW/56-95 Dated 7.1.2020.
Sir,

With reference to the subject cited above, I am directed to furnish herewith the following

information with regard to the steps being taken by the Department on the above subject matter.

1. Water conservation- The Department implements Water Harvesting Schemes by construction of ponds
in the agriculture field of farmers in rural areas where harvested water is used during dry season. Some
rooftop rainwater harvesting projects was also implemented in some schools and government building
for direct use of the stored water. :

2. (i) Water use efficiency in irrigation sector- The Department undertakes improvement of existing

irrigation projects whereby earthen canal are being lined to prevent losses of water due to seepage in
the conveyance system. '

(i1) New Schemes in places where traditional bamboo drip irrigation is being used are replaced by pipe
system to prevent loss of water due to spillage from bamboo channel, evaporation losses and
uncontrolled distribution of water.

(iii) Public awareness in some part of the State has been conducted sensitizing water use efficiency in

irrigation sector. ' '

Water pricing in irrigation sector has not been implemented in the State at present. .

4. Regarding underground water efficiency use, the Department has made wide publication for
installation of electronic tank alarm system to prevent wastage of water from overflow of the overhead
tank. ypt

5. The Department has also taken up with all the Deputy Commissioner in the State to take necessary
action/steps on the matter.

This is for favour of your kind information and necessary action.
Yours faithfully,
- _
Joint Secretary to the Govt. of Meghalaya,
Water Resources Department.

Memo No. WR(G)57/2019/336-A ' Dated Shillong, the 25" February, 2020.
Copy forwarded to: |

5.;.!

_L~"The Under Secretary to the Govt. of India, Ministry of Jal Shakti, Department of Water Resources
RD & GR, National Water Mission 2™ Floor Block No ITI, CGO Complex, Lodhi Road, New Delhi-3.
2. The Administrator, Central Ground Water Authority, Gallery No. 18/11, Jamnagar House, Mansing
Road, New Delhi-110011. With reference to Letter No. 22-436/CGWA/OA-597/2019 Dated
16.8.2019. :
3. The Superintending Hydrogeologist, Central Ground Water Board, Ministry of Jal Shakti, Department
of Water Resources, RD & GR, NH-IV, Faridabad-121001(Haryana).
4, The Chief Engineer_(E_!ﬁ&BB 0), Ccn;tral Water Commission, Govt of India, Rebeka Ville, Near Barik

——— e -
A ———- e
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LUYLRNYIENT UF MEGHALAYA
OFFICE OF THE CHIEF ENG INEFER WATER RESOURCES DEPARTM ENT
o

-
N {.'i‘ff\\“li—Esit.r’Z-lS!Zﬂ19—2(}1253 Dated Shillong, the "w Feb. 2020
faooam Shr W M M L aw

 hier Lagaeer (WR)
Meghalaya, Shllong

e Jomt Seeretary to the Government of Meghalaya
Water Resourees Department.

Subject: [nitintion of urgent steps (0 improve water conservation / waler use ¢fficiency in the

country.
Ref: No. D.O No. T-39011/6/2019 GW Section Dated 21* Aug. 2019.
Sit.

In continuation to the Office Letter No.CE/WR/Estt-248/2019-20/257 Dated Shillong the

18" Feb 2020. | have the honour (0 furnish herewith the following information with regard to the steps

‘being taken by the Department on the above subject matter.

| Water Conservation- The Department implements Water Harvesting Schemes by construction of

ponds in the agriculture field of farmers in rural areas where harvested water is used during dry

season. Some rooftop rainwater harvesting projects was also implemanged in some schools and

government building for direct use of the stored water by the School.

(i) Water use efficiency in irrigation Sector- The department undertakes improvement of existing

irrigation projects whereby earthen canal are being lined to prevent losses of water due 10 SCCPage in

(he conveyance sysiem

(ii) New Schemes in places where traditional bamboo drip irrigation is being used are replaced by

pipe system 10 prevent loss of water due 1o spillage from bamboo channel, evaporation l0sses and

uncontrolled distribution of water.

(iii) Public awareness in some part of the State has been conducted sensilizing water use efficiency in

irrigation seclor.

, Water Pricing in irngation sector has not been implemented in the siate at present.

4. Regarding underground water cfficiency use, the department has made wide publication for
installation of electronic tank alarm system to prevent wastage of water from overflow of the
overhead tank.

Yours faithfully,

Chief Engjnéer (WR)

Meghalaya, Shillong.
i & - 4
temo. No. CE/WR-Est1/248/2019-20/258-A : Dated Shillong, the AD_Feb. 2020

Copy Lo -
| The Principal Secretary to the Govt. of Meghalaya. Water Resources Department for favour of
information.

2 The Officer incharpe, Central Ground Water Board State Unit Office, Shillong, Keating Road for
favour of information.

M
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No.C.18015/61/2013-UD&PA ' L35

GOVERNMENT OF MIZORAM
URBAN DEVELOPMENT & POVERTY ALLEVIATION DEPARTMENT
MIZORAM NEW CAPITAL COMPLEX (MINECOQ)
Office No. 0389-2323257 ' E-mail-udpamizoram@gmail.com

ek

Dated Aizawl, the 16th January, 2020
To,

1. Sh.A. Sudhakar,
DH, WQM-I Division, CPCB
East Arjun Nagar, Delhi-110032

2,/ Sh. Suneel Kumar Arora,
Adviser (C&M)
Ministry of Jal Shalkti,
2#4 Floor, Block -III. CGO Complex
Lodhi Road, N.Delhi-110003

Subj: Stat:s of implementation and Action Taken Plan on Rainwater
Harvesting in the Hon’ble NGT order dated 11,09.19 Ppassed in 0.A No

496/2016 in the matter of News Item Published in “Hindustan Times”
dated. 19.06.2015

Sir,
With reference to the above subject, the following are Action Taken Plan in
the state of Mizoram:- :

1s Under SIPMIU, Rainwater Harvesting Tanks have been constructed
at 11 locations under ADB funded NERCCDIP project namely Construction of Water
Reservoirs at Aizawl for a combined total capacity of 10 lakhs litres. The commencement
of the work began on 09.05.2016 and completed on 08.11.2018.

2. " Provisions of Rainwater Harvesting facility and discharge of
rainwater are incorporated in AMC Building Regulation 2012, No.5 (6) and No. 37
respectively and are stringently followed for issuing of building permission. It may also
be kindly noted that 14 parameters of MBBL-2016 is adopted in AMC Building
Regulation 2012 which was a milestone for Reform Implementation (2016-17) under
AMRUT and incentive was awarded to the State.

M\A\’V’“ Yours faithfully
3( .

. e

!
NS q}(\ (ZORAMSIAMA HMAR)
Under Secretary to the Govt. of Mizoram
Urban Development & Poverty Alleviation Department

Idemo No.C.18015/61/2013-UD&PA : Dated Aizawl, the 16t January, 2020
Copy to:- ;
Shri. Dr.M.Dhinadhayalan, Adviser (PHEE) Tel: 011-23061926, MoHUA
(CPHEEQ). !
o[-
DA t)

Under Secretary to the Govt. of Mizoram

q/ Urban Development & Poverty Alleviation Department
<27
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Ref:
Sir,
taken

GOVERNMENT OF ODISHA
DEPARTMENT OF WATER RESOURCES

% e ok vk e ok o

6 / :?‘é /MR Bhubaneswar;

Shri Surendra Kumar, IAS 0\ 7

Principal Secretary to Government. -R

Department of Water Resources, D §
Rajiv Bhawan, Odisha S

L/@etary, ﬂ%/

Government of India, Ministry of Jal Shakti,
Department of Water Resources, RD & GR,
Shram Shakti Bhawan

Rafi Marg, New Delhi-110 001

Action taken report on steps to improve water conservationivater use
efficiency in the country with reference to OA No. 597/2019 — Shri Rajendra
Tyagi V/s Union of India & Others in the Hon’ble NGT

D.0O. No. T-39011/6/2019-GW/NWM/501

In inviting a reference to your above D.O. letter under reference, the action

report regarding urgent steps taken in the state of Odisha to improve water

conservation/ water use efficiency in the LLiountry with reference to OA NO.
0597/2019 — Shri Rajendra Tyagi V/s Union of India & Others in the Hon'’ble NGT is

b Memo

Mﬁ/ﬂiﬂ%rm
o1k

Mw/vkﬁ/_

heretu\iubmftted for necessary action at your end.

A

<=

Yours sircerely,

il
Principal ] aryto G

No. 6 /?‘?‘ /WR Bhubaneswar, Date._@%z%LZQQD

Copy with enclosure forwarded to OSD to Chief Secretary, Qdisha for kind

ation of Chief Secretary. o
Wb
Special Secretary to Gowt.

AP
1’3/0
vi.




STATE- ODISHA

MEASURES TAKEN BY DEPARTMENT OF WATER RESOURCES
ODISHA FOR WATER CONSERVATION & IMPROVEMENT OF
WATER USE EFFICIENCY IN IRRIGATION SECTOR:

1. Mukshyamantri Adibandha Tiari Yojana (MATY)

This scheme was started during 2010-11. Under this scheme; Check dams are
being constructed in small streams & nallahs for conservation of water to meet the
domestic need of people of nearby villages, recharging ground water and for
providing incidenfal irrigation to the crops in the nearby agriculture land. Priority is
being given to Blocks having less irrigation coverage, areas where farmers are using
traditional method of irrigation by constructing temporary cross bunds on streams
and where farmers are willing to take up operation & maintenance of the structure.
Minor Irrigation Organisation & Drainage Organisation are implementing the

scheme.

During current financial year (2019-20), there is a target to complete 2000
Check dams for which an outlay of <333.84 crore ilas been made in the budget. Out
of this, 343 Check dams have been completed & 738 Check dams are under
construction up to end of January 2020 with an expenditure of I287.93 crore. Since
inception of this scheme, 14931 Check dams (Major & Medium sector -1391 nos. &
Minor Irrigation Sector-13,540 nos) have been completed up to end of January 2020.
For the financial year 2020-21, programme has been made to complete the ongoing
Check dams for which an outlay of ¥70.00 crore ( Maj & Med- ¥38.00 cr, Minor Irr.-
¥32.00 cr) has been proposed in the budget. '

2. Odisha Integrated Irrigation Project for Climate Resilient Agriculture
(OIIPCRA)
OIIPCRA aims at increasing farmer’s yield by diversifying and improvjné
agricultural production, fostering climate-resilient agriculture practices and
improving. water productivity and access to reliable irrigation. The project will be

_implemented by three line-departments, i.e., (1) Department of Water Resources, (2)




Department of Agriculture and Farmers Empowerment, and (3) Department of

Fishery and Animal Resource Development.

Under this scheme, it is planned to renovate 538 MIPs with designed kharif
command of 56,293 hectares and designed rabi command area of 6,543 hectares in
15 districts namely Bolangir, Balasore, Bargarh, Bhadrak, Boudh, Gajapati, Ganjam,
Jajpur, Kalahandi, Kandhamal, Keonjhar, Mayurbhanj, Nabarangpur, Nuapada &
Subarnapur. The estimated cost of the project is US § 235.00 million (INR 1,640.10
crore approx.) of which US $ 165 million will be funded by World Bank & US $ 70.00
million will be borne out of state fund . The project will be implemented over a
period of six years from 2019 to 2025. The Loan: agreement has been signed with the
Donor Agency during 24t October 2019.

From the above, tender process has been initiated in respect of 163 MIPs for
an estimated cost of I241.84 crore of which agreement has been signed for 36 MIPs
and work started. Budgetary outlay of X150.00 crore has been made during 2020-21
for implementation of this project.

3. Renovation of Panchayat Tanks in KBK District

There is a long standing demand from Public Representatives for renovation
of large tanks and ponds located mostly in KBK districts which are not under the
control of Department of Water Resources. Majority of the tanks are not providing
irrigation and a few tanks have irrigation potential below 40 hectares. Those tanks
come under the purview of Panchayati Raj & Drinking Water Department. In the
Pre-Budget Scrutiny review meeting, it is decided that DOWR to formulate a nef;v
scheme and renovate the large tanks of PR&DW Department to augment their
storage capacity wlﬁch will cater to the domestic needs and to p:covidel irrigation
wherever feasible. PR&DW department will identify the tanks for renovation in-
consultation with MI organization of DOWR. The ownership & maintenance will -
remain with PR&DW department. Budgetary outlay of ¥130.00 crore has been made
during 2020-21 for implementation of this scheme.l
4. Improvement to Minor Irrigation Tanks & MIPs

TIE{e storage capacity of many tanks and MIPs are silted up above the DSL

during course of its use. These projects are now operating below their designed



capacity. Therefore, de-silting of these reservoirs is necessary to restore designed live
storage. Department of Water Resources have taken up renovation of some MIPs
under OIIPCRA, RRR & other Schemes. Due to limitation of fund, de-silting of some
tanks/MIPs could not be taken up in these schemes. To address the problem in
holistic manner, a new scheme namely “ Improvement to Tanks &MIPs” have been
taken up. 451 tanks with an outlay of ¥245 crore have been identified for
implementation over a period of 4 years ie. from 2018-19 to 2021-22. Out of the
above, work of 188 MIPs have been taken up under this scheme. Budgetary ouﬂéy of
%10.00 crore has been made during 2020-21 for implementation of this scheme.

5. Rooftop Rainwater harvesting & Groundwater recharge in urban areas

This scheme has been formulated during 2014-15 to sensitize urban people to
adopt rooftop rainwater harvesting and ground water recharge practice to meet their
domestic water needs. The scheme is presently implemented in 11 urban local bodies
(ULBs) namely Bhubaneswar, Berhampur, Titilagarh, Jharsuguda, Bolangir, Puri,
Cuttack, Angul, Talcher, Sambaipur & Rourkela. Private buildings up to three
storied with roof area less than 200 square meters are eligible under this scheme.
Incentives to the extent of 45000 /- (Rupees Forty Five thousand) and technical
assistance are being provided to private buildings owners interested to implement
the scheme. Besides, Government buildings are also being taken up under this
scheme. As of January-2019, Roof Top rain Water Harvesting structure has been
installed in 358 Government building 9,438 private buildings. ’

During 2019-20, an outlay of ¥24.79 crore has been made with a target
to construct roof top rainwater harvesting structure in 5500. private buildings and 65
Government buildings. Besides, departmet have prepared one new scheme to take
up ground water recharge in 49 water stressed block for which an outlay of ¥20.00
crore has been made during 2019-20. Since the objective of two schemes are smulaz,
it was decided to club up both the schemes and formulate one new scheme namely
“Roof Top, Rain Water Harvesting and ground water recharge in 27 Urban Local

Bodies & 49 water stressed blocks”. Accordingly, the mew scheme has been

formulated with an estimated outlay of ¥246.00 crore to be implemented over a



period of five years from 2019-20 to 2023-24, Budgetary outlay of 737,00 crore has

been proposed during 2020-21 under the new scheme,

of field channels & field drain. Besides, topographical survey and investigation,
reclamation of water logged areas, farmers’ training, crop demonstration &
formation of Panj Panchayats (W UAs) etc are also being taken up by Command
Area Development Organisation,

Total 38 major & medium irrigation Projects have been taken up under this

programme. Out of which, 19 Projects are presently in progress and 19 projects have

recharge structures in 10,000 tanks (PR&DW Deptt-9000 Nos, M1 Tanks-1000 nos) in
15 water stressed districts of Odisha, ie. Nuapada, Kandhamal, Kalahandj, Koraput,
Rayagada, Gajapa;, Malkanagir;, Sambalpur, Bargarh, Bolangir, Boudh, Sonepuy,
Nabarangpuyy, Maym'bhanj and Keonjhar sha]] pe taken up under this scheme. Thel
financial outlay of this Project is 141.63 million USD out of which 31.63 million USD
1s proposed as a grant from Green Climae Fund (GCF). Remaining 110 million USD



working at Block level will be trained to construct/ maintain/ monitor the proposed
10,000 Ground Water Recharge Systems (GWRS) including preparation of DPRs.
Directorate of Ground Water Survey and Investigation (GWS&I) will be responsible
for geo-physical tests, monitor grouhd water table and water quality. NABARD has
been requested to move GCF for accepting the change in the Implementing Agency
from Ground Water Directorate to OCTDMS. All required clarification have been
communicated to NABARD for facilitating the decision at GCF/Gol level.




No: 11/63/14-PJ(3)/
Government of Punjab L
Department of Water Resources
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(Project Branch)

Dated, Chandigarh:
To

Sh. U.P. Singh,

Secretary to Government of India,

Ministry of Jal Shakti,

Department of Water Resources, River Development

and Ganga Rejuvenation, /
Shram Shakti Bhawan, Rafi Marg,

New Delhi.

E-Mail ID. secy-mowr@nic.in

Subject:- Initiation of urgent steps to improve water conservation/water use
efficiency in the country-regarding.

Sir,
| am directed to refer to your letter No:-T-39011/6/2019-GW/76,
Dated: 7" January, 2020 on the subject cited above and to enclose herewith the Action

Taken Report elaborating initiatives taken by the State of Punjab to improve water

conservation/water use efficiency in the State for your kind penusal and further necessary

action please.

Your Sinceraly
SA| —

Deputy Secretary Water Resources

Endst.No.11/63/2014-P)(3)/ 233 Dated Chandigarh: Q I/E)I /r,n., -6

\/A Copy alogwith enclosures as above is forwarded to the Under Secretarvlto the
Government of India (Email-usnwm-mowr@gov.in), Ministry of Jal Shakti, Department of Water
Resources, National Water Mission, 2" floor Block No. 111, CGO Complex, Lodhi Road, New

Delhi-3, w.r.t. their letter No. T-39011/6/2019-GW Section/265-299, Dated: 30.01.2020 for
information and necessary action.

Your Sinceraly

i

Deputy Secretary, Water %Resources
K

e



n6...No.11/63/2014-PJ(3)/ Dated Chandigarh:

A Copy alogwith .enclosures as above is forwarded to the Chief Secretary to
Government of Punjab w.r.t. their D.O. No. CSO/2020/1622305/2, Dated 27.01.2020 and letter

No. CS0/2020/1620664/1, Dated 15.10.2020 for information please.

Your Sinceraly
S —

Deputy Secretary, Water Resources

Endst.No.11/64/2017-PJ(3)/ Dated Chandigarh:
A Copy alogwith enclosures as above is forwarded to Superintendent

Engineer/Policy, Department of Water Resources, Punjab, Water Resources Bhawan, Sec-68,
Mohali w.r.t. their U.O. No0.42/SE/PE &EC, Dated 24.01.2020 for information.

20l —

Deputy Secretary, Water Resources
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‘% *'ACTION TAKEN REPORT BY GOVERNMENT OF PUNJAB TO IMPROVE WATER
CONSERVATION/WATER USE EFFICIENCY IN THE STATE

Punjab’s water needs for agriculture have been assessed as 52 MAF out of which contribution of
river waters is to the extent of 27% only while73% of its water needs are met through ground
water. Limited allocated surface water resources to the State, which are further reducing with
climatic variations are further aggravating the problem. Out of 34.34 MAF availability of Sutle;j,
Beas and Ravi waters (inclusive of 0.26 MAF losses) assessed on the basis of 1921-60 flow series,
a total of 14.22 MAF Water was allocated in favour of Punjab, 11.14 MAF to Rajasthan, 7.83 MAF
to Haryana 0.69 MAF to J&K and 0.2 MAF of Delhi. The availability of surplus Ravi-Beas waters
based on 1921-60 series i.e. 17.17 MAF has reduced to 14.37 MAF and 13.38 MAF, based on

1981-2002 and 1981-2013, flow series respectively.

As a result, water scarcity in the State is causing a great strain on ground water resources, which-
are being over-exploited. The extraction of such ground water has come to be more than the net
availability of ground water recharge resulting in a sharp decline of underground water levels in
nearly 85% area of the State of Punjab. Of the 138 blocks under study for ground water, 109 of
such blocks have become over exploited. Therefore, water is the life line of the Punjab'specially
farmers.

Punjab is extremely conscious of the limited water resources in the State and has taken numerous
steps to reduce extraction of groundwater in Punjab, as under:-

1. CREATION OF NEW DIRECTORATE OF GROUND WATER MANAGEMENT:

Punjab Government has set up a new Directorate as approved by the Council of Ministers in
its meeting dated 04.08.2017 in the Department of Water Resources (formerly Department of
Irrigation). The Directorate was formulated keeping in view the need to focus on designing policies,
programs, and strategies for the conservation, utilization and management of ground water resources
of the state in a judicious, equitable and sustainable manner and to ensure optunal utilization of
surface water resources with the objective of C(}D&E‘ll\’l[‘ié ground water. '

The main functions to be performed by the Directorate of Ground Water Management shall
include the following:

A)  Strategy, policy, plans for Ground Water Management:
1. Strategy, vision & mission of the Directorate is to conserve and manage
Ground Water, including innovations. :
II, To devise strategies and methods to increase water use efficiency of
surface water resources in order to decrease the stress on Ground Water.
[II. Design policies and plans to conserve, utilize and manage ground water
in a judicious equitable and sustainable manner.

B)  Implementing plans, programs and schemes for Ground Water Management:
I.  Planning and implementation of Schemes/Projects for Ground Water
improvement including recharge of Ground Water. |
II.  To implement Canal Sector Schemes of National Hydrology Project, to
upgrade hydrological data collection system, to real time data collection
system and creation of water Resources Information System.

C)  Studies surveys and estimations:

To scientifically collect and analyse Hydrological data and to monitor distribution/use of
Canal water by applying suitable information technology tools for coherent, scientific planning and
optimum utilization of water.
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E), | Bstimation of Ground Water Resources and preparation of Isohyetal, Ground Water depth
1d rise-rall Maps.

F) To create awareness and provide training to the farmers and other stake-holders and staff’ for
conservation of water in co-ordination with various Government departments including Departments
of"Agriculture, Soil Conservation, Local Government and Housing & Urban Development.

G)  To coordinate with Departments of Agriculture and Soil Conservation and other departments
for better management of Ground Water Resources.

H)  Perform any other functions necessary for achieving the objectives of the Directorate.

2. PREPERATION OF WATER CONSERVATION AND MANAGEMENT MASTER
PLAN (WCMMP) FOR THE STATE OF PUNJAB:

In order to deal with the problems of falling water table, increasing surface water pollution
and water logging in the south-west Punjab etc., an MoU between PWRMDC, Punjab and Mekorot,
National Water Company, Israel was signed durmg the visit of Hon’ble Chief Minister to Israel on

23" October, 2018 to formulate Water Conservation and Management Master Plan (WCMMP) for
the State of Punjab. Subsequently, a Consulting Agreement was signed on 14 March 2019, which
is effective from 15" April 2019.

Mekorot, National Water Company, Israel will carry out the necessary study and analysis for
preparation of the WCMMP for mitigation of water scarcity in the State

The final recommendations by M/s Mekorot are to be submitted by December, 2020. The
various reports to be submitted and their objectives are as under:

jectiv
Report b 5

Nimbor. Name of Report

The main objective of the first part of the study is to deeply .
understand the magnitude of the water shortage and depletion:
of ground water level. Understanding the cause of the current
situation with emphasis on the availability and demand of |
diverse types of water. It will be a key to understand for
regional water shortage. All types of resources will be
considered and be analyzed to their potential for futmc
sustainable water balance

Introducing water economy conccpt and' regulations.

Study of current
Part-1 situation of the
: Water Sector

Water-based Recommend the necessary regulation steps’ needed fo!|.
Part-2 economy undertake in order to accomplish and maintain a susta.mable
regulations supply and demand water economy. Also, recommend the |’

steps in which such regulation should be implemented.
For any future long-term planning ,the potential of water

resources is a crucial stage in building a long-term sustainable
Part:3 Projections of the | water balance. In order to regulate future water demand, an
Water Resources | allocation system must be defined. That will be done after the
true potential of the current water resources will be clear and
robust for the continuation of the study. '
The water demand chapter is of high 1mporta.nce due to the
intense use of water. The idea is to create an allocation system _
N M that will enable decision makers to regulate water demand and |
demand (Ciban to prioritize use of water according needs, sectois and
- Part-4 555 : importance.The current chapter will deal not only w ith a
rural, livestock and ek L LW s S
ircigation) volumetric calculation of the demand but rather will create a
system of sectors, priorities, use pattern cte,, in order to create | -
a whole new approach in water use. as a functmn of the.|.:
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Part-5 system to convey the water from the sources to the area of

e e
. Qlt
2040 and 2050.Focus will be on irrigation demand. _ #

For the given water resources, it 'is assumed that several
supplies option for the BWS (Bulk Water Supply) will be
possible. Engineering skills combined with financial and
techno-economic considerations will be implemented in order

Altesnative Watsr to find the least cost most advanced solution for the sustainable

Supply Schqmes demand. The alternatives will be for the Bulk Water System

(BWS). Planning of the Local secondary and tertiary water
distribution systems is not a part of this study. Based on the
feasible options to sustain the water balance, several options
will be created and proposed as the project key alternatives.

Part-6

Financial study will be needed in order to look for the water
Economic cost as results from the project. All infrastructures component
Analysis, Master requires massive and significant .investment as well as
Plan, Summary and | operation and maintenance cost for smooth operation. All
Recommendations | those will be calculated regarding the water supply to evaluate
the economic and financial value of the project,

3

objective of the Act is:-

SUMMARY OF “THE PUNJAB WATER RESOURCES (MANAGEMENT AND
REGULATION) ACT 2020”7

Punjab is brining Punjab Water Resources (Management and Regulation) Act,202) soon. The

“to provide for the management and regulation of water resources of the State for ensuring - -

the judicious, equitable and sustainable utilization and management thereof and for matters
connected therewith or incidental thereto.”

Main provisions of the Act are as follows:- -

There shall be Punjab Water Regulation and Development Authority (PWRDA).,

The Authority shall consist of a Chairperson, with experience in the field of water and its
management and possessing sound understanding of law and economics, and two Members
with ability and demonstrable experience in dealing with management of Water Resources or
are experts in the fields of Water Resources Engineering, Environment, Agriculture, Law,
Finance, Management, Public Administration or Economics.

There shall be an Advisory Committee on Water Resources to be notified by the
Government, consisting of up to five experts. 5

The Authority shall consult the Advisory Committee on major questions of policy and
regarding regulatory directions. :

The Authority may, if required, seek advice on any matter under its consideration from any
expert body or set up such committees of experts to be nominated by the Authority, as may
be considered necessary.

STATE WATER COUNCIL: The Act provides for a State Water Council headed by CM

who will approve the State Water Plan to be used by the Authority as base for regulation of -

water, The state is working on State Water Plan. The Draft is likely to come in six months.
Exercise being done by Mekorot will also help in this regard. '

POWERS OF THE AUTHORITY:

The State Government may, divide the State into different categories based on the stage of
groundwater development, the trend of groundwater level depletion, the level of water table,
quality of groundwater, availability of surface water or other relevant criteria, as it may deem
appropriate in view of the local conditions.

The State Water Plan may be reviewed every three years from the date of its -.a]'qp.r.q,\r_:al_',-__by_-itliéf‘

State-Government.

e
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«+ To implement the State Water Plan, the Authority may issue directions regardmgkithe
m@navemcm of water:

* tne Authority shall ensure the management and conservation of water resources of the State
in accordance with the State Water Plan, as specified.

* Evaluates availability of water regularly; works out its cost; and will help conserve water: a
common and limited resource by bringing in professionalism in its management.

POWER TO ISSUE TARIFF ORDERS:

* The Authority will periodically issue tariff orders, as prescribed for industrial and
commercial use. For drinking, domestic and agricultural use tariff will be prescribed by
Government policy.

* Tariff shall be based on volumetric measurement of water consumption and shall be designed
to convey the scarcity value of water and ensure economy in its use.

* The Authority will also have the power to penalize the offenders.

4. ALTERATION OF CROP CALENDAR FOR PADDY- Punjab Preservation of Sub-
soil Water Aect, 2000 :-

The Department of Agriculture, Punjab enacted "Punjab Preservation of Subsoil Water Act,
2009" to alter the crop calendar for transplantation of paddy. Delaying paddy transplantation has
helped in arresting the alarming decline of Groundwater Level. As per studies conducted by Punjab
Agricultural University (PAU), Ludhiana, the annual rate of decline before 2009 was 75¢m, which
was arrested due to alteration of crop calendar of paddy and the same decrease to 45 cm from 2008
to 2013. This period was followed by erratic and deficient Monsoon years. The monsoon rainfall in
Punjab was deficient by 50%, 31% and 29% in the years 2014, 2015 and 2016, respectively. Due to
this the rate of groundwater decline again has been computed as 55 cm per year for the period 2013
to 2016. The PAU, Ludhiana has recommended that the transplantation of paddy may further be
delayed by a week, so as to commensurate with on setting of monsoon period. This would further
decrease the evapo-transpiration, thus resulting in saving of precious irrigation water resources and
rest of decline in groundwater level.

9, MEDIUM/SHORT DURATION RICE CULTIVARS (PR YARIETIES):-

Medium/short duration rice culfivars are preferred over long duration ones, thereby saving
more than 10% water. The Department of Agriculture, Punjab is propagating adoption of
medium/short duration rice cultivars for conserving irrigation water. Information regarding the same
is being disseminated at district, block and village level camps.. Moreover, these varieties are being
popularized through demomstratlon plots etc. Now about 80 % area under paddy is under these
varieties.

0. Crop Diversification Plan (CDP):

Department of Agricultural & Farmers Welfare, Punjab is promoting diversification by
shifting area from paddy to alternate less water consuming crops like Cotton, Basmati, Maize and
Pulses etc. The increase in areas under these crops during 2019 viz-a-viz 2018 is as under :

Sr. No. | Crop Areas
| (inm lac ha)
2018 2019
B Cotton 2.68 4.00
2 Basmati 5.11 6.29
3. Maize 1.09 1.60
4. Pulses 0.314 0.570
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. Effor are being made to wean away farmers from paddy to less water consuming crops uiider

op Diversification Programme (CDP), by incentivising alternate crops in 27 blocks having
withdrawal of groundwater in excess of 200% than that of percolation (Annexure-1II). An area of
about 6.46 ha in these blocks needs to be brought under alternate less water consuming crops like
maize, cotton and basmati etc. For success of this program, support from Gol is required for
providing equivalent economic returns to the farmers @ Rs. 5000/acre for which the funds of Rs,
810 crore will be required. ' :

7. RESOURCE CONSERVATION TECHNOLOGY (RTC):-.

RCT technologies for Direct Seeder Rice (DSR) like Zero till rice, Bed Planting, Paddy
Transplanter etc. are being used in the State. Implements like Happy seeder, Super SMS etc. are also
being used to conserve water in addition to tackling with Paddy straw burning problem.

8. “PANNI BACHO, PAISA KAMAO” DIRECT BENEFIT TRANSFER FOR
ELECTRICITY (DBTE):

Punjab is facing a serious challenge of depleting groundwater level and growing electricity
consumption by the farmers. Almost, 85% of the blocks of Punjab are considered to have fallen
under the dark zone due to over-exploitation of groundwater. To address this issue, a scheme for
Direct Benefit Transfer of Electricity (DBTE) to Agriculture has been designed. This scheme is
centered on the farmer. Under this scheme, farmers are provided with incentives to reduce water and
electricity consumption coupled with various agro-economic practices to reduce water consumption
while keening the economic potential intact. The Government of Punjab has decided to field test
DBTE scheme in six pilot feeders across Punjab. A scheme design of “Paani Bachao Paisa Kamao”
was notified on 14th June 2018. Government of Punjab has set up a Steering Committee under the
Chairmanship. of Chief Secretary with Principal Secretary (Power), Principal Secretary Water
Resources, Principal Secretary Planning and Finance, CMD PSPCL, Punjab Agriculture University
and Punjab State Farmers Commission as members. Implementation teams comprising of district
officials, ag-extension workers and PSPCL officials have also been constituted. Support from the
World Bank and Jameel Poverty Action Lab (JPAL) has also been requested. The Government of
Punjab allocated three feeders to each entity, to provide support during their DBTE implementation.

In phase 2 of PBPK, scheme has been extended to 250 more feeders. M/S J-PAL has been
allocated 150 feeders out of total 250 feeders to provide support during DBTE implementation.

District Feeders
Bathinda 12
Fatehgarh Sahib 28
Firozpur 26
Hoshiarpur 4
Jalandhar 41
Ludhiana 21
Kapurthala 15
Moga 39
Patiala 25
Rupnagar 15
SBS Nagar 24
250
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. Asthisis a voluntary scheme, PSPCL officials launched the program of customer contact and
have beenasuccessful in enrolling a total of 283 consumers in the phase 1 and 1548 consumers in _
" a2 othe pilot of PBPK till 1st Jan 2020.

For calculation of subsidy payable to farmers, a fixed entitlement of energy has been worked
out for each month. If the farmer consumes less energy than entitlement they are eligible for subsidy
payment. Till date, about Rs. 15 Lac have been paid to farmers for saving water and electnclty
Another 21 Lac is pending for want of funds from Punjab Govt.

. - EFFORTS BEING MADE BY PAU FOR JUDICIOUS USE OF WATER FOR
' HIGHER WATER USE F EFFICIENCY :

* The Punjab Agricultural University has been making consistent efforts to develop
technologies for higher water use efficiency in the agriculture. Recently, PAU established
“North Zone Water Technology Centre” with support from Deparlment of Science &
Technology (GOI). This Centre in collaboration with other deartmcnts in the umverSIty is
working for:

a. Refinement of existing and development of new technologies for optimal and economic
utilization of on-farm and regional water resources.

b. Identification and prioritization of the water balance components to be managed for rational .
use of surface and ground waters.

¢. Development and performance evaluation of composite radial filter for artificial recharge
with agricultural runoff.

d. Development and performance evaluation of filter for desalination of water for micro-
irrigation. i

e Apart from this, the university has been popularizing the existing water saving techmques_
through demonstrations at Krishi Vigyan Kendras.

* The techniques of laser leveling, micro-irrigation, intermittent irrigation in. paddy, mulchmg-'_, HE

with crop residues, etc. are bemg popularized at a large scale by Directorate of Extensmn
Education of PAU. S

e The technique of conjunctive use of poor quality groundwater in southwest Punjab with good"
quality canal water is being popularized in the region. :
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( Government of Rajasthan
Public Health Engineering Department

SNo;- 9942y Date:- JIE.02.Z202~

Member Secretary
Rajasthan State Pollution control Board

Jaipur

Sub:-  Action taken Report in NGT OA No. 124/2015 and 127/2016 Smt. Sumitra Devi
v/s CPCB & Ors and Dr Laxman Raghav v/s State of Rajasthan & Ors.
Ref-  Your letter no. 666 dated 27.01.2020 and this office earlier letter no. 2166-67

dated 17/02/2020

With reference to above cited subject, the revised action taken report on the order
given by Hon’ble NGT on 12/12/2017 in NGT OA No. 124/2015 and 127/2016 Smt.
Sumitra Devi v/s CPCB & Ors and Dr Laxman Raghav v/s State of Rajasthan & Ors. is as

Para | Directions given by NGT | Action taken by PHED upto 13.02.2020 ]

12 | The potable water shall Department issued necessary sanction for
be ; pearided o ul installation of ROs in the 8 nos. villages namely
villagers' ’s the prime Rampura, Mundana Meo, Milkpur Gujar, sahadod,
responsibility of the state Khijuribas, Harchandpur, Nagaliya and Kharani and
through tankers or by also started supplying of potable water through
fatisnofROaysteme. |, oo o identified villages.

RO plants were installed at 7 locations namely
Rampura, Mundana Meo, Milkpur Gujar, sahadod,
Harchandpur, Nagaliya & Kharani. RO plant in
village Khijuribas was not installed due to site
dispute.

13 The money paid b\f .the After installation of ROs, the firm did not perform
Indus.try woufd be utilized the O&M work, due to this presently these RO's
for mst-allatwn o.f RO are non functional, Therefore, under clause 283
systems in all the villages action against firm M/s Fontus has been taken and
at Bhiwadi surrounded by work has been rescinded from this firm, New

industrial  complex, to tenders have been floated to execute balance work
maintain them shall be
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Details of Tanker Transportation in Bhiwadi

!

S.No. | Name of Village | No. of Tanker (4000 LPCD Remarks ]
Itr. Capacity)
!
1 Ghatal i -3 10
2 Alampur 2 10
3 Mundana Meo o 10
4 Godhan | 1 10
5 Bilahedi 1 10
6 Amlaki 1 10
7 Nangaliya 1 10
8 Harchandpura 1 10
9 Kahrani 1 10
10 Rampura 1 10
11 Shadod 1 10
12 Milakpur Gurjar 1 10
13 Khijuribas 1 10
14 Santhalka Potable
15 Khijarpur Potable
CRT v aa
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Government of Telangana | | l # ’ OZ[Q,OM |
Irrigation and CAD Department ST R g
E; Seciion ¢ \AQ\“\\E\QQ ]
From To P '
Sri.C. Muralidhar, The Secretary,Gol, ’62/
Engineer-In-Chief (Irrigation), Ministry of Jalshakti,
2" floor, Jalasoudha Buildings, Department of Water Resources, RD&GR
Errumanzil, Hyderabad 500 082. Shram Shakti Bhavan,
Rafi Marg, New Delhi-110 001.
Lr. No. COM/CAD/EE/WC/2020 Date: 03 -02-2020
Sir, N

Sub: 1&CAD department-Initiation of wurgent steps to improve water
conservation/water use efficiency in the country-Reg.

Ref: From the Secy, MoJS, Dept of WR,RD&GR,GOI,New Delhi,
Lr.No.T- 39011/6/2019-GW/80Section, Dt:07-01-2020.

Fekddd

In the Government of India letter cited, it is requested to submit urgent steps to be
taken for water conservation/ water use efficiency in the country. In response to the above a

report on water conservation measures of Telangana state is here with submitted for
information and further necessary action.

Encl: As above.

Yours faithfully,
Sd/- Dt:03-02-2019
Engineer-In-Chief(I)

Aopy submitted to the Special Chief Secretary to Government, I&CAD Department with
ref.to Memo No: I&CAD(WRG-GRC)DeptMemoNo:6096/WRG/2019, Dated:13-01-2020.

/T.C.F.B.O// /
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_ GOVERNMENT OF TELANGANA
IRRIGATION & CAD (WRG-GRC) DEPARTMENT

Letter No.6096/WRG-GRC/2019-5, Dated:22-05-2020

From

The Principal Secretary to Govt.
I&CAD Department; TS Secretariat, )«%’J""W
BRKR Bhavan, Hyderabad.

To

The Secretary,

Deptt of Water Resources,

RD & GR, Ministry of JalShakthi,
Govt. of India,

Shram Shakthi Bhavan,

Rafi Marg, New Delhi— 110 001.(w.e)

e Under Secretary to GOI,
National Water Mission,
Deptt of Water Resources,
RD & GR, Ministry of JalShakthi,
Govt. of India
2" Floor, Block No.3,
CGO complex, Lodhi Road,
New Delhi — 3. (w.e) :
|
Sir, 'n
|
Sub: Irrigation & C.A.D Department — Telangana — Initiation of urgent
steps to improve water conservation/ water use efficiency in the
country — Report - submitted — Reg.

Ref: 1. From the Secretary, MoJS, Deptt of WR, RD & GR, GOl, New
Delhi, Lr.No. T-39011/6/2019-GW Section, Dt.21.08.2019.

2. Government Memo 6096/WRG-GRC/2019,Dt.18-09-2019,
Dt.13.01.2020, 07.02.2020, 02.03.2020,

3. From the Secy, MoJS, Deptt of WR, RD & GR, GOIl, New
Delhi,Lr.No.T-39011/6/201 9-GW/80Section, Dt.07.01.2020.

4 From the Under Secretary, MoJS, Deptt of WR, RD & GR,
GOI, New Delhi, Lr.No.T-39011/6/2019-GWSection/265-299,
Dt.30.01.2020. ‘

5. From the Secy, MoJS, Deptt of WR, RD & GR, EOI, New
Delhi.Lr.No.T-39011/6/2019-GWSection/NWM, Dt.19.02.2020.

6. From the Engineer—in-Chief (Irrg), | & CAD Dept., Hyderabad,
Lr No.COM/CAD/EE/WC/2020, Dt:03.02.2020 addressed to
the Secy, GOI, DoWR, RD &GR, Ministry of Jalshakthi.

7. From the Secy, MoJS, Deptt of WR, RD & GR, GOI, New
Delhi, Lr.No.T-39011/6/2019-GW/NWM, Dt.22.04.2020.

8. From the Under Secy, NWM, DoWR, RD &GR, Ministry of
Jalshakthi, Mail Dated:27.04.2020.

ee@

| am to invite your attention to the subject and references cited and to
inform thata report on initiation of urgent steps to improve water

1{ (P.T.0)
|



conservation/ water use efficiency in respect of Telangana State was already
furnished in the reference 6" cited. However a copy of the same is herewith
enclosed for taking further action in the matter.

Yours faithfully,

@»_w'm gl |
For Principal Secretary to Governm#nt
|

Pl !



5. Dynamic rainfall level and monthly ground water levels in command areas are being

monitored by integrating 857 AWS stations and 850 peizometer stations on a single GIS
platform to promote conjunctive use.

o 2

m. " LE TG L1 | e
Statjon 10 IR l

Handa
Location

islric Tiiren a

Enlry Date

Humlelity Mox

Temperature [Mas

Hain
Lotjtude
Langitude

o L i T il

%, Suwnzna Repait ol allstatom

- e e 1

T ——

o B
e

.

Groundwater Level Tend  Lnonseshandga

T . -

A

¥

-

e

6. Daily reservoir levels, inflows and outflows are being monitored online with the help of a
mobile app which is useful for better water management.
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government in forest areas in the past 3 years. Some of them are:

e Waterholes were created for the benefit of wild
animals during the pinch period by dividing

entire state forest area into 4 km” grids.

e Mapping of 1234 Natural water bodies and
1821 artificial water bodies is done to facilitate

planning of artificial water bodies for animals.

* 5960 Km of continuous peripheral trenches is

dug all around the reserve forest which helps
to impound 2.0 Crore cubic metres of rain
water. The CPT will also protect the forest
area from encroachment, prevent cattle entry,
minimise human disturbances, and encourage
regeneration growth apart from conserving

Soil and Moisture more efficiently.

10.2Geo tagging (Telangana Water Resources
Information System):

e [&CAD, Government of Telangana has entered into an MoU with “National Remote
Sensing Centre (NRSC)” to develop a comprehensive geo-spatial database “Telangana
Water Resources Information System (TWRIS)” to better manage the water resources of the
state.

* An exhaustive database is created in the past 2 years, with the following components :

~1. 45000 tanks and other water bodies are geo-tagged with their attribute information and
gco tagged photos and their water spread areas are being monitored through satellite

imagery.
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2. All the major, medium and minor irri gation project command area boundaries are digitised .

=

3. The entire project canal network (23000 Km) is digitized up to 1m level accuracy on GIS.

pattern analysis is being done for every season for

4. Satellite imagery based cropping
tial created and utilized on a broad basis.

identifying gap between irrigation poten
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9.3.1 Hyderabad:
About 22000 Rainwater Harvesting Structures are constructed by different departments like

HMWSSB, GHMC, TSIIC, CDMA, HMRL, ORR and citizens after formation of Telangana
State from 2014 to 2019 creating a volume of about 206138 Cubic meters. The Volume of
about 660.66 Million Gallons of Rainwater can be recharged per Annum through the above
constructed Rainwater Harvesting Structures in Hyderabad.

9.4 Construction of Rainwater Harvesting Structures in 73 Urban Local Bodies :

In addition to Hyderabad, 17034 rain water harvesting structures are constructed in 73 ULBS
creating a volume of 136272 Cum with an annual rainwater recharge capacity of 1,09,018 cum.

No. of Rainwater Harvesting Structures constructed by the ULBs from 2014 to 2018

No.of RWH Yolume created to Volume of
Period Structures recharee th Rainwater to be
s ge the
constructed rainwater (Cum) recharged per
Annum (Cum)
CDMA (Jalam jeevam) 1230 9840 7872
CDMA (73 ulbs before 15804 ks -
jalamjeevam)
Total 17,034 19369272 1,09,0 18

Ground Water Scenario in ULBs:
It is observed that the average ground water levels in 73 ULBs in May 2014 is 11.63mbgl

whereas it is 11.033mbgl in May 2017 indicating an average raise of 0.6m in ground water table

which could be attributed to the water conservation initiatives.

Total Change in Ground Water level in meters due to construction of RWH pits in 73 ULBS

2014Y ear Change in Ground level (AH) meters | 2017 Year Change in Ground level (AH) meter

L7

0.707402207 1.307402

Total Change in Ground Water level in meters due to construction of RWH pitsin 73
ULBS

1.4 e e

1.31
1.2

0 -

2014Year Change in Ground level (AH) meters 2017 Year Change in Ground level (AH) meters :
® Total Change in Ground Water level in meters due to construction of RWH pits in 73 ULBS
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9.4.1 Legal Provisions for rain water harvesting in Urban Bodies:

Government issued Comprehensive Building Rules and other related rules in G.0.Ms.No 268
MA., dt.7.42012, which are applicable to Municipal Corporations, Municipalities, Nagar
Panchayats and areas covered by Urban Development Authorities in the State.

Under Rule 3 of the above said rules, restrictions are imposed for building activities for
protection of water bodies like river, nala and FTL of any lake, pond, cheruvu or kunta / shikam
lands.

Under Rule 22 of said rules, incentives provided in terms of 10% rebate in Property Tax by
local authority for owners or their successors who “undertake both recycling of waste water
and rain water harvestingstructures”.

In compliance to National Building Codc, provision is made in the rules making RWHS

mandatory in all categories of buildings and also Terrace Water Collection and open grounds.

9.4.2. Encroachments On Water Bodies:

Restrictions are imposed for building activities for protection of water bodies like river, nala
and FTL of any lake, pond, cheruvu or kunta / shikam lands.

Accordingly, encroachment on water bodies are identified and issued directions to all ULBs for
removal of the same.

No. of encroachments identified within FTL limits : 981

No. of encroachments removed within FTL limits : 236
10.Haritha Haram :

Government of Telangana has taken up a flagship
programme under “Telangana ku Haritha Haaram”
which proposes to increase the tree cover in the
state to 33% which includes planting 130 Crore
seedlings outside the Reserve forest and nurturing
100 Crore plants / rootstock to trees inside notified

forests.

During the past 3 years over 81 Crore seedlings have
been planted under TKHH involving all stakeholders.
10.1 Water Conservation Measures in Forest

Areas:

Many  soil  conservation and  water

conservation activities were taken up by the

R L T T
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» The Government of Telangana has taken up restoration of all the Minor Irrigation

- Sources in the State in phased manner under Mission Kakatiya.

» One of the objective of Mission Kakatiya programme is rainwater harvesting in a
decentralized manner and also increasing the water holding capacity of Minor Irrigation

tanks by desilting.

Impact of Mission Kakatiya :

Mission Kakatiya works so far created an additional storage capacity of 8.42 TMC and
stabilized an ayacut of 15.05 lack acres

In order to assess its impact on groundwater regime, Ground water Department has taken up
pilot study in 9 over-exploited basins in 9 districts by establishing 567 monitoring wells
(influence zone of tank:406 and non-influence zone:161). From these tanks ~1.32 MCM of silt
is removed and this created additional surface storage of water.

9.2 Construction of water harvesting structures :

A number of water conservation activities like
construction of new water harvesting structures,
renovation of existing structures, de-silting and waste
water management structures are being taken up under
MGNREGS& PMKSY-WDC. PMKSY-WDC is
implanted in 2974 Gram Panchayats where as
MGNREGS scheme is implemented in entire state
except Hyderabad. Under PMKSY-WDC works, wage
incentive is being met from MGNREGS by
convergence of the 2 sc;hcmes. | .

The following works are being taken up for rain water
conservation:
» Farm ponds
» Percolation Tanks / Mini Percolation Tanks
(MPT)
» Check Dams/Check Walls
» Continuous Contour Trenches (CCT) /
Staggered Contour Trenches (SCT)

» (Gabion Structures
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Water Absorption Trenches (WAT)

Recharge of dried up open wells/bore wells

i

Surface storage ponds
Dugout ponds
Bore well Recharge Structures.
Earthen Bunding Desiltation of Tanks, Percolation Tanks, Check Dams, Open Wells and
other Water bodies.
Repairs to existing water Harvesting structures
Following works are being taken up for waste water conservation:
a) Magic Soak Pits for Individual Households.
b) Community Soak Pit' ' :

So far 619337 water harvesting structures are constructed benefiting 10,52,005 farmers and

creating a pounding capacity of 600.5M.cum

9.3 Water Conservation Measures In Hyderabad and 73 Urban Local Bodies:

Government has initiated a new programme called Jalam-Jeevam in the month of

January, 2018 aimed at raising the level of ground water by tapping the rain water and

routing it to Rain Water Harvesting pits.

Some of the initiatives are :

Construction of rain water harvesting structures in common places.

Insisting RWHS while giving building permissions and water supply connections
under GHMC

Levying 3 times more tariff for plots over 200sqm without RWHS.

Removal of encroachments.

Trainings to municipal commissioners of ULBs

Awareness campaigns and door to door campaigns to promote importance of water
conservation.

Incentives like 10% rebate in property tax for those who under take waste water re-
cycling.
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Intake well (55m x 12m x 14m) at Palair Intake Well (130.25 x 36m) at Yellore
segment Yellore Segment

25 MLD at Borupatla 70 MLD WTP @ Batlapally-AKBR
Narsapur segment-NABARD segment
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9. Short Term Measures:

9.1 Mission Kakatiya: -

Telangana state is traditionally served with minor tanks in every village which is traditional way
of conservation and efficient use of water dating back to several centuries during the reign of
Sathavahanas and Kakatiyas.

Tanks are located in hydrologically favourable sites, some of them in sequential chains or
cascades, effectively capturing the rainfall and serving different functions like irrigation, soil
and water conservation, flood control, drought mitigation, livestock, domestic uses, recharge of
ground water, microclimate and protection of environment of surroundings. The entire rural
economy was based mostly on the tanks systems.
Mission Kakatiya aims at restoration and
rehabilitation of all the tanks in the state in a
phased manner.

The following components are taken up in the
program:

« De-silting

« Restoration of Feeder Channels

= Re-sectioning of Irrigation Channels

« Repairs to cross masonry and cross

drainage structures.
» Repairs to Bund , Weir & Sluices
= Rising of Full Tank Level, wherever

possible to increase tank capacity.

= 1 L o
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Demand side includes reducing the area under
groundwater levels, increasing the arca under pulses,

Use of micro irrigation etc.

Lt ik M

Figure 3 Recharge shaft constructad in chandur basin

Impact/Observations:

» The hydrograph of the average water level in the pilot area indicate

groundwater level by 825 meters during the period of August

paddy cultivation, raising the

ID crops and horticultural crops,

s a rise of

_September 2016 out of

which 7.19 m of sharp rise took place within a short period of 30 days from 19.30"

September, 2016 where as the rise in previous year with similar rainfall was only 2.15

meters. Rising trend continues beyond post monsoon period of 201

previous year before intervention raise in ground water sustain

Decrease in ground water draft of 10
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critical category to 83% semi-critical category. Figure 4 Hydrograph from Chanudr Basin.
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8.4 Mission Bhagiratha : Safe Treated Drinking Water: -
Normally only about 18% of total drinking water demand was being met from surface water

sources and the balance 82% was mainly from ground water sources in the state of Telanga't%a.
The gound water is contaminated with fluoride and other pollutants making it unsafe for
citizens. Government of Telangana has taken up Telangana Drinking Water Supply Project
named “Mission Bhagiratha” as one of the flagship programmes of the State with a commitment

to provide safe, adequate, sustainable and treated drinking water for the entire rural and urban

areas of the State by 2019.

It is a unique and most comprehensive project to cover all households on a saturation mode. It
envisages treated drinking water to every household at their door step at the rate of 100 LPCD in
rural areas, 135 LPCD in Municipalities/ Nagar Panchayats and 150 LPCD in Municipal
Corporations. 10% of total water is earmarked to meet the Industrial needs which in turn will
create employment and catalyse economic growth.It contemplates to draw about 59.94 TMC of
water in 2018 (86.11 TMC @ year 2048) from rivers Krishna and Godavari and major

reservoirs fed by these rivers.
The scheme is completed to a maximum extent.

Project Status:

e Intake arrangements: Out of total (19) intake structures, all (19) are completed.

e Water treatment Plants: Out of 50 WTPs, all (50) Water treatment plants are completed.

e Major Structures: Out of (1171) Major Structures, (1171) are completed and balance are
nearing completion

e Pipeline: total pipeline of length 51141Km is laid out of 52005Km.

e The overall Physical progress of works (98% comp) is in line with advanced action plan.

® : Value of work done is about Rs 31114.16 crores.

e Till date about 23968 rural habitations and 118 ULBSs are covered with Bulk supply.

o Till date intravillage system is completed in 5530 habitations and 3866 rural habitations
are covered with household supply.

e  Out of 18921 new OHSRS, 5514 completed and out of 54480 Kms of Intra pipeline,
19711 Kms laid. |
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7.4 WARABANDI:

; = More crop per drop 1s ensured by systematic planning and monitoring of ON/OFF system of
water releases.The water use efficiency increased from irrigating on an average of 6000 acres
per TMC (for wet crop) to irrigating an average of 10000 acres per TMC of water. All the large
projects of NSP, SRSP, Nizamsagar efc are being operated with on Joff rotation resulting in
better yields and large saving in water.

7.5 Tail to Head Releases:

Tail to Head release 1s followed in majority of distributaries in all projects ensuring water
supply to tail end fields.

7.6 Conjunctive use:

[t is of utmost importance to atilize the full potential of the projects by reducing the gap
between the irrigation potential created vié-z‘x—vis irrigation potential utilized. In order to reduce
the gap it is important to supplement the crop with rainfall and groundwater in addition to water
releases from canal waters.

For Kharif 2017-18, only 87.62 TMC of water was available in the reservoirs which had an
irrigation potential of only 10.32 Lakh acres out of the total 36.87 lakh acres of irrigation
potential created (under major and medium projects) leaving a gap ayacut of 72%. However by
encouraging conjunctive use of rainfall, ground water and project canal waters it is estimated
from satellite analysis that the actual gap ayacut (CCA — cropped area) under the projects 18
only around 12.5 %.

Similarly, for Rabi 2017-18, 183.15 TMC of water was available with a potential to irrigate
17.8lakh acres of ayacut leaving a gap of 51.6%, where as the actual crop gap with conjunctive
use is found to be only 41.14%.

The satellite crop results of 25 projects in Kharif and 38 projects in Rabi are below :

Crop Analysis For the Year 2017-18

M aEEE W T
2,096,003 | 3,446,840 159,541 229,399
1.853,799 | 2,023,226 m 140,757

242,204 | 14 m 281,956 1,512,256
s | oA | 12s0% | 4114% |
Gap As per reservoir

11.56%
1,457,108 88,985 106,177
water availability
GAP as per reservoir 55.78% 46.28%
water availability in %
15.267

ety | 37| teeese | €35 e e |
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No. of Projects

IPC

1,973,588 2,163,983

709,451 1,779,601

IPU Satellite -

[PU as per reservoir water
availability

GAP as per Satellite
N e
GAP as per Satellite in %

41.30%
1,790,461




8. Medium Term measures:

8.1. New tanks and New Checkdams: .
Taking rainfall into consideration Government of Telangana is constructing lot of MI tanks and
Check dams especially in Asifabad, Jayashankar Bhupalpally, Kothagudem and Khammam
Districts. After 2014, 67 new check dams were sanctioned for an amount of 211.81 crores, of
which 35 check dams are already constructed. Additional 551 check dams are under

consideration of the Government for an amount of 1677.52 crores.

8.2. AIBP:
All ongoing AIBP are proposed to be completed by December 2020 in all aspects. At present,
head works of all projects are completed and water is impounded in all the Reservoirs. L.A.

bottlenecks and delays are affecting the completion of the projects.

8.3. Aquifer Level Ground Water Management Plan :

After successful results of Pilot studies, Ground water Department has taken up construction
181 Recharge shafts on the upstream side of existing check dams in 65 Over Exploited villages
in (5 OE Mandals) from 5 districts Siddipet, Sangareddy, Karimnagar, Jangaon and
Nagarkurnool districts. So for 42 structures are completed in Siddipet and Nagarakurnool

mandalg.

8.3.1 Case Study : Chandur Basin

World Bank funded Aquifer level groundwater management plan has been successfully
implemented in 14 villages from Chandur basin of Nalgonda district with an objective to
develop an institutional model with processes and procedures for the sustainable use and
j management of ground water resources for various purposes by the community at the aquifer

level, and test its acceptability by the community.

Salient features of the study
Both supply side and demand side management Strategies were adopted.

* The supply side includes construction of 23 check dams with recharge shafts.

Local communities are involved in planning and managing the resources.

Communities are motivated through various IEC activities.

L
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Enhancement of productivity:

Micro irrigation has generated benefits to the farmers in terms of enhancement of the

Production & Productivity. The average productivity of fruits and vegetables has increased

about 42% and 100% respectively due to crop spacing, judicious use of water and other inputs.

Average e Total addl.

Production Additional Per(%) of Income
S. Area in kgs/per acre prodachion | .o . cocsop || Sivermss generated

Name of the Crop with M.1 s Rate per .
No. acres productivity with M.I
. (kgs/acre) with Dri Ke (Rs. in
Flood Drip (4-5) P :
lakhs)
1 2 3 4 5 6 7 8 9
1 Vegetables 333791 6000 12000 6000 100 3 60082.35
2 Fruits 426809 3000 6000 3000 100 7 89629.87
3 Chillies 114378 2500 3500 1000 40 45 51470.1
4 Sugarcane 112554 25000 50000 25000 100 23 | 647186.79
5 Spices 199543 2000 4000 2000 100 60 | 239451.63
6 | Agriculture 78784 22000 35000 13000 59 22 2253221
7 | Oil Palm 16445 8000 12000 4000 50 7 4604.52
Medicinal &

8 T 1321 60 85 25 42 25 8.26
9 | Flowers 1407 2000 3200 1200 60 5 84.41
10 | Sprinklers (Pluses) 469086 1200 1630 430 36 40 80682.8
Total 1754118 1398522.8

7.3.Modernization of Major & Medium Irrigation Projects:

The existing major irrigation projects like a) Nizamsagar b) Sriram Sagar and c) Nagarjuna

Sagar were taken up for modernization. Nizamsagar Project was completed in the year 1931

with an ayacut of 2,75,000 acres. Nagarjuna Sagar project in the year 1967 and Sriram Sagar

Project in the year 1977. The canal system of all these projects are old and due to insufficient

O&M funds not able to carry the designed discharge. In many cases, the canals and bunds are

either damaged or breached. The structures and gates on these canal system are damaged

leading to a lot of leakages and seepages. Hence, these projects are not able to serve the

designed localized ayacut resulting in to large gap ayacuts. The canal conveyance efficiency

Water Conservation Measures
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has been reduced because of lack of regular maintenance and the damages caused by the

farmers.

To overcome this problem and to reduce the gap ayacut, the modernization of above three
projects were taken up by the Government. The major works taken up includes strengthening of
the canal system by way of bund strengthening, lining of canals, re-construction of structures
and sluices, repair to gates and drops. This helped in increasing the canal conveyance efficiency

and reduction in the seepage and leakages thereby resulting in reduction of gap ayacut to a

significant extent.

The modemization of these projects increased the water use efficiency not only by way of
reduction in seepages and leekages but also by way of proper ‘on farm application of water’

and change in the cropping pattern from water intensive crops to ID crops.

Nizamsagar Lanial Belore Modernization

. Canal at Km 86.20
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~6.0 Challenges and Water Conservation Measures :

Telangana state, in spite of the advantage of having most of the east flowing rivers in the heart
of the state bringing in copious supplies, is in a disadvantageous position to be provided with
Irrigation in view of the undulating terrain. Godavari river flows below 100m but irrigable
areas are at levels ranging from +150m to +600m . Krishna flows at 100 to 300m but irrigable
areas are at +150 to +600m. Further, located in rain-shadow region of deccan plataue, a large

extent of the state is drought prone.

To cope with the geo-graphical challenges and lop-sided planning prior to formation of
Telangana, the state adopted a multi-pronged approach to conserve and utilize the limited water
resources like accelerated completion of Major Lift Irrigation projects and ongoing Major &
Medium irrigation projects, revival of tank irrigation system, modernization of existing projects,
construction of water harvesting structures like check dams, farm ponds, rain water harvesting
structures, increasing tree cover through Haritha Haram, Mission Bhagiratha to provide safe
drinking water, promoting conjunctive use of surface and ground water, construction of
artificial recharge structures, building a GIS based master data base for the entire irrigation

system etc;.

7. Long term Measures:
7.1 Construction of New reservoirs / Projects:

At the formation of Telangana, the state had 50 reservoirs with a capacity to store 260.47 T™C
of water and additional 3I reservoirs are shared between Telangana and A.P with a capacity of
573.57 TMC. After formation of Telangana, the government accorded highest priority to
Irrigation & accelerated the completion of many ongoing projects including re-engineering the

projects wherever necessary.
7.1.1 Ayacut Added under the new projects:

As on 2014, Telangana had an irrigation potential of 57.9 Lakh acres of ayacut from its Major,
‘Medium and Minor irrigation sources inclusive of
IDC. An additional ayacut of 13.12 Lakh acres is
added from 2014 to 2019 and an additional 17.36
lakh acres is stabilized under the existing projects.
Through various ongoing and contemplated

projects, an additional 53.71 Lakh acres is proposed
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to be added by 2022 to create a total irrigation potential of 1.25 Cr acres in the state. An

additional 32.79 lakh acres is proposed to be stabilized under the existing projects in the next 4

years.
7.2 Increasing Water Use Efficiency:

71.2.1 Micro Irrigation Project (PMKSY):

Government of India has been implementing Centrally Sponsored Scheme on Micro Irrigation with the
objective to enhance water use cfficiency in the agriculture sector by promoting appropriate
technological interventions like drip & sprinkler irrigation technologies and encouraging the farmers to

use water saving and conservation technologies / activities.

Typical Water use efficiency for different irri gation application systems are shown here under-

Type of Irrigation System Efficiency (%)
Drip Irrigation 90
Micro Sprinkler Irrigation 80
Se!ni-l_’ennanenl Sprinkler 75
Irrigation

Portable Sprinklers Irrigation 70
Flood Irrigation (piped supply) 80
Flood Trrigation (earth channel 60

supply)

Telangana State is implementing Micro Irrigation Programme as a flag ship programme by
providing 100% subsidy to SC,ST, and 90% Subsidy to BCs. The programme is being
implemented under PMKSY - Per Drop More Crop with a funding pattern of 60:40. The
irrigated area in the state under Wells & Borewells is 20.48 lakh ha, out of which the area

covered under micro irrigation is 7.02 lakh ha (17.54 lakh acres) ie., (>35%).

Particulars Area covered with M.I (in lakh acres) Financial outlay (Rs. in cr) —|
Before formation of T.8 11.99 2074.72
After formation of T.S 5.55 1630.52
Total 17.54 3705.24

7.2.1.1 Impact of Micro-Irrigation:

Water Conservation:

Installation of drip and sprinkler systems accounted for an estimated water savings of 279.48
TMC so far in the state.
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Telangana Mean Annual Precipitation (1960-201 3)

A

/

1400

Figure 1 Showing the Telangana Mean Anral Pracipitation
2.2 Surface Water Resources:
State’s territory is covered by the basins of two major rivers — Godavari in the north and
Krishna in the south.46.6% of the state is covered by Krishna river and 52.64% by Godavari
river & 0.76% by other minor basins (Yerrakalva & Tammileru).Apart from the major rivers,
there are other tributaries as Bhima, Dindi, Kinnerasani, Manjeera, Manair, Penganga,

Praanahita, Musi, Taliperu etc.

Figure 2 Showing River network and Basin coverage of Telangana State .
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Surface water availability and planned utilization

% in the 30
5. y ' . dependable Planned Utilisation®f
Name of the B A Ha | G A
No Renen T Sograghical Yield in TMC Telangana TMC
area y
(Basin/state)
1 | Godavari 58,99,713 52.64 3216/485 5. 954,23
2 | Krishna 52,23,258 46.60 axsgoon . | 15-3- (Ineius ot envisaged
Irrigation potential)
3 | Minor Basins (Part) 84,839 0.76

While majority of water is planned to be utilized for irrigation, considerable share has been
allocated to industries and drinking water.

Sector wise planned utilization

(In TMC)

S. No Description Godavari Krishna Total
1 Major 689.90 564.91 1254.81

2 Medium 55.45 22.60 78.05

3 Minor 165.35 89.15 254.5

4 DW & Indust. 43.53 41.66 85.19
State Total 954.23 718.32 1672.55

3.0 Topography: The Deccan Plateau, north of river Krishna is an extensive plateau with

elevation of 237°_- 680°_ above MSL.

4,0 Agro-climatic features: The cropped area in Telangana state is divided into three distinct

agro-climatic zones. The classification mainly concentrates on the range of rainfall received,

type and topography of the soils. The three agro-climatic zones are as follows:

1. Northern Telangana Zone : Adilabad, Nizamabad and Karimnagar districts.

2. Central Telangana Zone: Khammam, Warangal and Medak districts.

3. Southern Telangana Zone: Nalgonda, Ranga Reddy and Mahabubnagar districts.

5.0 Crops: The state has widely diversified farming base with large variety of crops, which

include food, horticulture and cash crops. About 60% of the cultivated area of the state is

under food crops. Paddy is the predominant food crop and is sown over about 25% of the

cultivated area. Other important food crops are sorghum and maize accounting for about

14% of the cultivated area. Pulses are grown over about 18% of the area. Oil seeds like

groundnut, castor, sunflower and sesamum etc are sown over about 9% of the cultivated

area. Among the commercial crops most important are cotton, chillies, turmeric and

sugarcane.
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1. Background :

Telangana is the 12" largest state in terms of area and population with an area of 114,840 sq.
km and a population of 3,52,86,957 (2011 census). Out of the total geographical area, 60.20%M
of the area is cultivable area with 55.7% of population dependent on agriculture. 62% of
cultivable area is rain fed. Water security, therefore, is intimately tied with food security,

livelihood, health, environment, economic development and overall well-being of the society.

Telangana is semi-arid and is characterized by high variability in rainfall and run-off both in
space and time. Presence of hard rock aquifier in large arcas limits the scope of ground water
exploitation and thus large extent of Telangana is drought prone putting stress on economy of
the state. Rapid industrialization and urbanization resulted n further increase in demand for
limited water resources. The water challenges for the.state are, therefore, manifold — improving
and safeguarding the existing drinking water supplies, preventing water pollution, managing

water for irrigation, industry, pOWer supply and ensuring environmental sustainability.

2. Water Resources of Telangana:

Telangana State 18 endowed two major river systems of Godavari, Krishna and 19 other medium
and minor river systems. The water potential in all these basins is substantial. The abundant
river flows also help in substantial ground water recharge. However, the available water
resources are unevenly distributed, both in time and space. Bulk of the flows in the rivers takes
place during the months of June to October under the influence of south west monsoon. Most of
the water flows in these rivers are due to rain fall in the upper riparian states like Maharashtra,
Karnataka, Chhattisgath and Orissa. Large parts of the Southern Telangana State are subjected

to frequent droughts.

2.1 Rainfali :

The State gets rainfall both from southwest and northeast monsoons. The average annual
rainfall in the state 18 927.58 mm and ranges from 604 mm in semi-arid belt in Mahabubnagar
district to 1157 mm in the north of the state. About cighty percent of annual monsoon rainfall in

the state is from south western monsoon.
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Intervention on rain water harvesting is being made by this Department in the State
through various Programmes besides]alatirtha. Reference may be made to Annexure-I
which depicts the Assets [Water Bodies in terms of number by Panchayat&Rural
Development Department (P&RD) and Equivalent Tank of Standard Size (40m x30mx3m)
Created by WRI&D Department under various programmes)] created till 31.01.2020 since
2011-12 along with approximate Culturable Command Area (CCA)/ Irrigation Potential
(IP) in Hectare.

All these interventions towards surface water conservation is part of programme
‘JalDharo-JalBharo'which was launched during 2011-12 with the objective for
conservation of rain water in all kinds of water bodies viz. tanks, ponds, reservoirs, canals
etc. for sustainable development of water resources and its convergence with agriculture
and allied activities. In addition, there has been a unique convergence with agriculture and

pisciculture.

Action Taken for Improving Water Use Efficiency by WRI&D Department

This Department provides minor irrigation to small and marginal farmers of West
Bengal through construction of various types of minor irrigation schemes implemented
under different programmes, utilizing both surface as well as ground water resources.
Simultaneously, increasing Water Use Efficiency in Minor Irrigation Sector is being given
special importance by this Department. Since 2011-12, 692 Sprinkler Irrigation System
have been installed by this Department having Irrigation Potential of 3,496 Ha. In addition,
143.6 KM masonry field channel have been constructed in the command area of d.ifferent
Minor Irrigation Schemes for reduction of water loss during conveyance of Irrigation
Water& proper distribution in the Agricultural Field with an aim to enhance irrigation

efficiency which has about 2,872 Hectare of Irrigation Potential.

Actions taken as indirect measures for improvement groundwater conservation and

In connection with the subject cited above under references the following actions
have been taking as indirect measures for improvement groundwater conservation and its

efficient use in irrigation, domestic and industrial sector in the state of West Bengal:



S Action Taken Remarks
No.

1. | Implemented GW Resources (regulation, | GW Resources (regulation, control and
control and management) Act and measures | management) Act, 2016:
have been taking by the end of State Water | Blocks (in whole state) - 341 nos.
Investigation Directorate (SWID) under
WRI&DD, GoWB since 2006.

2. | GW withdrawal has been restricted in semi- | GW Resources Estimation (2016-2017):
critical and critical category blocks in West | (approved in SLGWREC, WB and yet to be
Bengal to arrest declining GW Table to some | notified )
extent as indirect measures of GW reserve | Blocks (Semi-Critical)- 42 nos.
in sub-surface. Blocks (Critical)- 30 nos.

3. | GW withdrawal has been controlled in | GW Contamination:

| blocks where GW is Arsenic (As) and | Blocks (As affected GW)- 81 nos.

| Fluoride (F) affected, and also salinity | Blocks (F affected GW)- 49 nos.
infested as indirect measures of fresh GW | Blocks (Salinity infested GW)- 59 nos.
reserve in sub-surface.

4. | Roof-Top  rainwater harvesting cum | RTRWH&ARGW schemes:
artificial recharge to GW (RTRWH&ARGW) | Blocks (semi-critical category)- 3 no.
in urban areas have been implementing | Blocks (semi-critical category & As
preferably in GW stressed blocks w.rt. | affected)-3
quantity & quality to augment GW | Blocks (critical category)- 7 nos.
resources and reduce geogenic | Blocks (critical category & As affected)- 4
contamination e.g. concentration of As, F | nos.
and salinity of GW in localized pockets as | Blocks (As affected GW)-8 nos.
indirect measures of fresh GW conservation | Blocks (F affected GW)-8 nos.
in sub-surface.

5. | More attention has been drawn to give

clearance for Surface Flow Minor Irrigation
Schemes (SFMIS), River/Water Tank Lift
Irrigation Schemes in lieu of GW irrigation
schemes in GW stressed blocks as indirect
measures of GW preservation thereof,

GW Resources Estimation (2016-2017):
(approved in SLGWREC, WB and yet to be
notified )

Blocks (Semi-Critical)- 42 nos.

Blocks (Critical)- 30 nos.
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No.

Action Taken

Remarks

Implemented GW Resources (regulation,
control and management) Act and measures
have been taking by the end of State Water
Investigation Directorate (SWID) under

. WRI&DD, GoWB since 2006.

GW Resources (regulation, control and
management) Act, 2016:
Blocks (in whole state) - 341 nos.

GW withdrawal has been restricted in semi-
critical and critical category blocks in West
Bengal to arrest declining GW Table to some
extent as indirect measures of GW reserve
in sub-surface.

GW Resources Estimation (2016-2017):
(approved in SLGWREC, WB and yet to be
notified )

Blocks (Semi-Critical)- 42 nos.

Blocks (Critical)- 30 nos.

GW withdrawal has been controlled in
blocks where GW is Arsenic (As) and
Fluoride (F) affected, and also salinity
infested as indirect measures of fresh GW
reserve in sub-surface.

GW Contamination:

Blocks (As affected GW)- 81 nos.
Blocks (F affected GW)- 49 nos.
Blocks (Salinity infested GW)- 59 nos.

| Roof-Top

rainwater harvesting cum
artificial recharge to GW (RTRWH&ARGW)
in urban areas have been implementing
preferably in GW stressed blocks w.rt.
quantity & quality to augment GW
resources and reduce geogenic
contamination e.g. concentration of As, F
and salinity of GW in localized pockets as

| indirect measures of fresh GW conservation
| in sub-surface.

RTRWH&ARGW schemes:

Blocks (semi-critical category)- 3 no.

Blocks (semi-critical category & As
affected)-3

Blocks (critical category)- 7 nos.

Blocks (critical category & As affected)- 4
nos.

Blocks (As affected GW)-8 nos.

Blocks (F affected GW)-8 nos.

More attention has been drawn to give
clearance for Surface Flow Minor Irrigation
Schemes (SFMIS), River/Water Tank Lift
Irrigation Schemes in lieu of GW irrigation
schemes in GW stressed blocks as indirect
measures of GW preservation thereof.

GW Resources Estimation (20 16-2017):
(approved in SLGWREC, WB and yet to be
notified )

Blocks (Semi-Critical)- 42 nos.

Blocks (Critical)- 30 nos.
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Government of Jammu & Kashmir
PHE, I&FC Department
Civil Secretariat, Jammu.

Under Secretary to Gol,

(National Water Mission),

Ministry of Jal Shakti, DoWR, RD&GR,
Shram Shakti Bhawan, Rafi Marg, New Delhi.

Dated: 13.02.2020

No: PW/PHEJ/129/2019-WP

Sub: 0.A No. 597/2019 titled Rajinder Tyagi & Anr Vs U.O.I & Ors.

Sir,

Kindly refer to your letter No. T-39011/6/2019-GW Section/265-299 datE:_d

30-01-2020 regarding the above subject. In this connection, the undersigned is
directed to intimate that the Government of UT of J&K has taken the following steps

to improve water conservation/water use efficiency:-

0)

(ii)

(iii)

(iv)

An Act known as “State Water Resources (Regulation & Management)
Act, 2010" has been enacted to consolidate the laws related to the use
of water, measurement, construction, control and management of works
with respect to water storage, conservation and protection, irrigation,
water supply, flood control and prevention, improvement in the flow of
water, protection and improvement in the physical integrity of water
courses, lakes and springs and safety and surveillance of dams etc.
Besides, the UT has also constituted Jammu and Kashmir State Water
Resources Regulatory Authority (JKSWRRA) in the year 2012 which is
essentially responsible for regulating water resources, ensuring
judicious, equitable and sustainable management, allocation and
utilization of these resources, fixing the rates for use of water and all
matters connected therewith or incidental thereto;

Under irrigation sector, modernization of irrigation canals & khuls is
being undertaken as a regular activity to prevent seepages and
leakages. To strengthen the embankments of canals, lining walls are

, being constructed to prevent wastage of water. The J&K UT is spending

about Rs. 280.00 crore annually for construction, modernization,

strengthening of irrigation canals and khuls with a view to ensure

judicious utilization of irrigation water;

As regards utilization of Ground Water Resources, the whole of the UT of

J&K has been categorized as “Safe” as per the recently released Ground

Water Resources Assessment, 2017 report of the Central Ground Water

Board. The report inter-alia mentions that:-

(a) There is no notified block of ground water in J&K;

(b) There is no significant variation in quality of ground water since last
survey;

(¢) For all usage, the J&K is not drawing more than 30% of ground
water and there is further scope of drawal of ground water to

another 50%; (\
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(vi)

(vi)

(viil)

(ix)

Copy to the:

’
Nitkiey
v

(d) Even arterian conditions exists in some parts of the UT and
(e) There is no depleting trend of ground water and it does not show
any alarming or over-exploitation stage.
All the District have been asked to prepare District Water Conservation
Plans for efficient and judicious use of water;
Installation of Water meters for commercial users has already been
started and most of the commercial installations are getting metered
water supply. Moreover, the UT Government is contemplating to get
100% water meter system for domestic users in due course;
Standard Operating Procedures (SOP) has been issued by the Chief
Engineers of PHE Jammu/Kashmir for leak water detection system and
its immediate rectification. All concerned PHE functionaries have been
advised to adhere to the SOP.
Extensive awareness campaigns to sensitise the general public about
judicious use of water and preventing its wastage are being carried out
through Communication & Capacity Development Unit (CCDU) of PHE,
[&FC Department J&K via media sources like mass communication, social
media and through NGOs, field functionaries, District Administration etc.
Rural Development and Housing & Urban Development Department have
been requested to sensitise the PRIs/Urban Local Bodies about judicious
use of water.

1.  Special Secretary to Chief Secretary, J&K for information.
2, Public Law Officer, PHE/I&FC Department for information.

3. Pvt. Secy. to Comm./Secy. to Govt. PHE, I&FC Department for information of
Comm./Secy.

- =t
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Office of the Divisional Commissioner (Revenue)
(Coordination Branch)
Govt. of NCT of Delhi
5-Sham Nath Marg, Delhi-54
F.36 (124)/Coord./Div. Comm./2019/ D¢ dated 17/0[( 2 22

To,
Sh. Vinod Kumar,
Under Secretary,
National Water Mission,
Department of Water Resource, RD & GR,
Ministry of jal Shakti,
Shram Shalkti Bhawan,
Rafi Marg, New Delhi-1110001.

Sub: - 0.A. No. 0597/2019 of Shri Rajendra Tyagi & Anr. Vs Union of India &

Ors.
; -
Sir, e _

Kindly refer to the email along with its enclosures received from the Under
Secr{;([ary. National Water Mission, Department of Water Resource, RD & GR,
Ministry of Jal Shakti on the above cited subject.

In this regard, time bound action plans and monitoring is desired by Hon’ble
NGT regarding preventing water wastage and misuse of ground water.

In this regard, it is stated to avoid misuse of Ground Water the Dethi jal Baord
has provided list of illegal borewells in all 11 Revenue District of NCT of Delhi for
sealing, prosecution under Environment Protection Act and Penalty as per Polluters
Pay Priciple. In this regard Hon'ble NGT has passed its order in matter of Abdul
Farukh vs GNCT of Delhi (OA NO. 25/2019) regarding illegal installation of Tube-
well or borewells. In this matter an action plan has been prepared which was
reviewed in a meeting held by the Chief Secretary, Delhi with the officials of DRCC,
Delhi Jal Board and Revenue Department. The action is being taken by District Level
Officials of Revenue Department and Delhi Jal Board.

Yours faithfully,

O/ q/fU
',*B/‘""‘L/f‘\’ - M/
=it SDM-IV (HQ)/LINK OFFICER

%
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CHANDIGARH ADMINISTRATION

LOCAL GOVERNMENT DEPARTMENT
4 % th Floor, Deluxe Building, U.T. Secretariat Sector 9-D, Chandigarh - 160009

Dated: J)- S 4°d°

To
The Under Secretary, /?’":irﬂ*
Govt. of India, M/o Jal Shaki, W
Department of WR, RD & GR,
National Water Mission, 2™ Floor Block No. Il Mo G
CGO Complex, Lodhi Road, /

New Delhi- 110011.

Subject: O.A. No. 597/2019 - Sh. Rajendra Tyagi Vs. UOI and Ors. Before
NGT.

* % gk ok ok oW

Sir,

| am directed to refer {g your letter no. T-39011/6/2019-GW
Section/265-299 dated 30.01.2020 and to state that the reply received from the
Commissioner, Municipal Corporation, Chandigarh vide Memo no. CE/MC/1736

dated 17.03.2020 along with its enclosures are sent herewith, which is self-
explanatory.

Yours faithfully,

S
uperintendent Locat-Govt ., '

For Principal Secretary Loca! Govt,,
Chandigarh Administration.
74
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The Commissioner,
Municipal Corporation,
Chandigarh.
To

The Principal Secretary,

Local Government Department,
Chandigarh,

U.T., Chandigarh.

Memo No.CE/MC/ |15 €
Dated: |7,3J 0es2 O

Subject:  OA NO. 597/2019- Sh, Rajendra Tyagi Vs. UOI and ors. before NGT.

Please refer your letter no. C-30099fDI229-FII(9)-2(2%!3’021 dated
19.02.2020 vide which a copy of letter no. T-39011/6/2019/GW Section/265/299 dated
30.01.2020 recevied from Ministry of Jal Shakti, GOl has been to this office to send
the action taken report in the matter cited in subject.

| have been directed to intimate that ther_rﬂaiy in the matter has been
aiready been sent to the Secrétary, Ministry of Jal Shakti, Department of .Water
Resources, River Development and Ganga Rejuventation, Gq_\_f_g{nment of India vide
this office memo no. 497 dated 29.01.2020 (Copy enclosed)..

This is for your kind information and necessary action please.

Rass ' @JM/
m DA/As Above Executive Engineer{\W&E),

for CommissigQner,

@, M.C., Chandigarh. 16/ (242
p’(S/ Endst NO Dated.
: A Copy of above is forwarded to PS to CMC for kind information ¢
‘ -J]%Ii‘}b\fw(:ammissioner, Municipal Corporation Chandigarh please.
77 A=
- ngeEe
&afa3’§10£° o
: Fﬁ:(q) DA/NI Executive Engineer(W&E),

for Commissioner,
M.C., Chandigarh.

o



From

To

Subject:

subject.

The Commissioner
Municipal Corporation
Chandigarh

The Secretary

GOI Ministry of Jal Shakti

Department of Water Resources

River Development & Ganga Rejuvenation
New Delhi

Memo No. L{ q'f

Dated: 29 ), ,w%

chardlng urgent steps to improve water conservation / water use efficiency
in the country- regarding

Please refer to your DO No T-39011/6/2019-GW/86 dated 07.01.2019 on the

Municipal Corporation Chandigarh is taking all the necessary steps and

measures to improve water conservation/ water use efficiently in the city. The following
measures are being taken in this regard:

;8

DA/- Nil

For improvement of ground water level: There are approximately 300 number
deep bore:tubewells in the city, which are being used for extraction of ground
water to be used for drinking purpose in the city. Recently, a scheme of bringing
29 MGD of canal water has been commissioned. Now, all the tubewells shall be
phased out in a time bound manner to stop withdrawal of ground water, which
will eventually help in improving the ground water level.

Rain water harvesting: Rain water harvesting is being installed in all Govt
Buildings, Private Institutes. As per Building Bye Laws, it is mandatory for all

“houses having area 500 square yard are required to install rain water harvesting

in their premises before NOC is issued to it.

Reduction in NRW/ leakages: To stop wastage of water, all the water connections
in the city are metered and in case of non replacement of defective water meter
by the occupant of premises, penal rate is charged in the water supply bill. At
present, Chandigarh is having approximately 26% NRW. A Project for 24x7
Water Supply Scheme in the city is being undertaken under Chandigarh Smart
City Private Limited with an aim to reduce the NRW less than 15%. ;

Public awareness: Public awareness meetings, rallies, route march,

poster/slogan/essay/debate competitions, nukkad nataks for public and students
in Schools are conducted regularly to sensitize all to use water efficiently in their
daily use and to stop wastage of water. Recently during “Jal Shakti Abhiyan”,
1450 number of such mass awareness rallies as above was held with the help of
Resident Welfare Association/ Market Welfare Association and in all Schools with
total participation of nearly 1.8 Lakh number of residents.

Use of waste water: Approximately 60 MLD of waste water (tertiary treated) is
being used in all the Green Belts, Parks, Golf Club and School/ Colleges grounds
for irrigation purpose. As per Water Supply Bye Laws, is mandatory for all the
houses having area more than 500 square yard to have tertiary treated water
connection in their premises.

Use of Dual Piping System: Dual piping system is being used in newly
constructed Govt buildings to save precious potable water.

i

Comi_nisgiontr
f  Municipal Corporation
¥*» Chandigarh
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D.0.No.2-2(96)/Tech/SE(F)/CE/2019-20 |
Port Blair, dated the 12th March, 2020
This has reference to your letter D.O.#Jo.’l‘-3901 1/6/2019-GW Section
dated 21.8.2019 and D.O.No.T-3901 1[6/2019-(}“!/ NWM/492 dated
19.6.2020 regarding urgent steps to improxfe water conservation/water use

efficiency with reference to OA No.597/20 lgié — Sh. Rejendra Tyagi Vs Ors in
the Hon’ble NGT. '

A&N Islands receive a fairly high rainfall of about 3100 mm annually
distributed over 7-8 months from May to Nﬁ!!&rember/ December, The majority
of the water, however remains untapped due to very limited ground water
recharge potential on account of local geological conditions. Further there are
no major rivers or streams in the island ar;xFl the water requirements of the

wells near small springs. There is thus an is$uc of round the year availability

of water in the islands, particularly in the dry months,

UT Administration has taken a nur ber of steps and initiatives to
improve water conservation/water use efficiency in the islands. Rain water
harvesting systems of appropriate capacities have now been made mandatory
for all new constructions in both the rural and the urban areas of the IsIand;‘s.

\
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South Andaman district of the UT actively participated in the recently
concluded Jal Shakti Abhiyan and achieved a National rank of 2 (two)
amongst the districts UT/NE and Hilly states category.

The Nodal department for water, Andaman Public Works Department
has formulated an Action Plan to improve water conservation /promotion of
water use efficiency which is enclosed for reference. Further, the
Administration has been regularly corresponding with the CGWB to expedite
the preparation of the Ground Water Conservation Action Plan which is yet to

be submitted by them (references enclosed).

A&N Administration is fully committed towards water conservation
and to enhance water use efficiency in the Islands. The Ground Water
Conservation Action Plan will be submitted to the Ministry immediately on
receipt from the CGWB.

y ﬂ-TkJ\’

Yours sincerely

( Chetan B \Sanghi )

Shri U.P. Singh, IAS

Secretary, Ministry of Jal Shakti

Department of Water Resource, Govt. of India
Jal Shakti Bhawan

Rafi Marg, New Delhi - 110001
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Action plan to improve water conse;rvs_zgion/water use efficiency

Domestic water use efficiency

a, Minimization of transmission lpses: - Installation of SCADA

» | . . -
(Supervisory Control and Data Acquisition) for identifying daily losses

along the transmission as well as distribution route of main pipe line,

Auto Over flow control system is als;% planned to reduce wastages at
domestic level. :
Action plan: |

i)Being implemented in PBMC area imder Smart City for monitoring
distribution and losses. |

iij APWD undertaking installation of SCADA to monitor water

transmission losses from Dhaniké'hri Dam to Port Blair treatment
plan.

ui) System is planned to be replicated Im water supply scheme in North

and Middle Andaman and Nicobar Fubsequently

Dual Water Supply System:- Domeaétic Water Supply efficiency can
be improved by adopting dual water {Isupply system with Rain Water
Harvesting. It shall allow use of dor:iaestic Waste from Kitchen/Bath |
for flushing of toilets and savingi precious drinking water. In
combination of Rain water harvcstir!l%f dual water supply system can
be utilised to meet all other demar;(fi except drinking, cooking and
household need. |

Action plan: _

) Made mandatory in all new ;écsidcntial and Non-residential
government building. |

ii) Retrofitting in existing buildingfs will be taken up in phased

manner. |
|

|

i




C.

Treatment and re-use:- About 85% of water supplied to house hold
became part of sewage. Therefore through integrated approach of
collection, transportation and treatment a large amount of sewage
water can be treated and reused in various sectors like irrigation,
agriculture and construction work saving huge quantum of potable
water being used in secondary sector.

Action Plan

i} Sewerage system for Port Blair is being taken up under smart
city with total install capacity of about 28 MLD.

i) Sewerage system in coastal area has been proposed under
Integrated Coastal Zone management Plan of Ministry of Forest
and Environment.

iii) In Rural area Department of RD has taken up grey water

management.

Rainwater Harvesting: - Rain water Harvesting is important in A & N

Island. Due to limited river system most of water supply system is

focused on rainwater Harvesting. But due to Lithological

characteristics of ground there is limited potential for ground water

recharge. Hence option for more rain water harvesting in increasing

quantum of storage capacity in house hold as well as promote

community rain water harvesting to ensure availability of water for

local requirement from balance rain water reserve.

Action Plan:

i) Rain water harvesting made compulsory in all residential and
Nonresidential building.

i} All New Buildings (Residential/Non-ResicIentia.l) are planned to
have in-built rain water harvesting storage tank with capacity to
meet water demand of 4-5 Months,

iii) Installation of additional rain water storage tanks has been

planned in line with all Single village rural water supply scheme.
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e. Development of river /Spring Valle!y In A&N Island river valley are
shallow and short with heavy ﬁxlt load during rainy season.
Construction of check weir results in rapid sedimentation and loss of
storage capacity. A better option _clf construction of barrage type
structure will allow sediment flow during rainy season and improve

storage capacity of spring and river valley.

Action plan:
i)Central Island Agriculture Reacﬁrch Institute has taken up
preparation of state specific action ffalan for A&N Island with funding
from national water Mission. CIARI has been suggested for
evaluation of such structure and séu_ggest potential site for ensuring

sustainable water supply.
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From: Shri Arun Kumar

To: AMLANJYOTI KAR
Attachmentscan0003, pdf (594.1 KB) Download | Briefcase

Sir,

Kindly find attached herewith a copy of D.O. letter on

Extraction with the request
With Regards!

Arun Kumar

to immediately send the report.

Report on Ground Water

February
6, 2020
11:48
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04896262262{0)
263367(Fax)
Email:selpwd@gmail.com

e Email: k-pwd@nic. in
GOVERNMENT OF INDIA/STRERITHER
LAKSHADWEEP ADMINISTRA TION/S&Ted I9weIiae

(LAKSHADWEEP PUBLIC WORKS DEPARTMENT)/eaTedaa & fersATorfasirT

CIRCLE OFFICEAfFaa ey
KAVARATTI - 682555
F.No.101/05/2019-52 / & 36 faim/Date: g&.03.2020
To/ RaTH
' The Secretary

Department of Water Resources,

River Development & Ganga Rejuvenation
Ministry of Jal Shakti

Shram Shakti Bhawan, Rafi Marg

New Delhi - 110 001

secy-mowr@nic.in

Sub / T@9¥: OA No.597/2019 - Shri. Rajendra Tyagi Vs Ors before NGT - Reg.
Ref/ H&9Y 1 No.T-39011/6/2019-GW/NWM/490 dated 19.02.2020.

Sir/ ¥gIeT,

Kindly refer to the reference cited on subject mentioned. The action taken report
an OA No.597/2019 - Sh. Rjendra Tyagi V/s Ors regarding the steps to improve water
conservation/ water use efficiency in the country has already been submitted vide

letter even number dated 07.02.2020 (coy enclosed for ready reference). This is for
kind information.

Encl: As above
Yours faithfully/ 3Tep3msmyr
————
0.P. Mishra/ .Y, f&yar
Secretary (Works)/ ®frg (A#on)
Copy to/®rrdr

PA to the Hon’ble Administrator for kind information



04896262262(0}

263367 (Fax)
Email:selpwd®gmail .com
Email: Ue-pwd@nic.in

GOVERNMENT OF INDIA/SRAERER
LAKSHADWEEP ADMINISTRA TION/sergd s

(LAKSHADWEEP PUBLIC WORKS DEPARTMENT) @argdIqais: farsiorfasimr

CIRCLE OFFICEAfhasratay
KAVARATTI — 682555
F.No.101/05/2019-52 Raiw/Date: 0 .02.2020
To/ qarA
The Secretary

Department of Water Resources,

River Development & Ganga Rejuvenation
Ministry of Jal Shakti

Shram Shakti Bhawan, Rafi Marg

New Dethi - 110 001

usnwm-mowr@gov. in

Sub / T99T: QA No.597/2019 - Shri. Rajendra Tyagi Vs UOI & Ors before NGT - Reg.
Ref/ §e3T : No.T-39011/6/2019-GW Section/265-299 dated 30.01.2020.

Sir/ #ge,

In inviting reference to the subject mentioned, the action taken report in this

regard is hereby submitted.

1. The Regional Director, Central Ground Water Board requested the UT
Administration to provide inputs/ action taken on the representation about

- wastage of precious ground water with respect to the NGT case vide letter
No.11/T36/19-20/-1064 dated 18.08.2019. The reply in this regard has atready
been provided to the CGWB vide F.No.118/02/201 7-54 dated 18.09.2019 (copy
enclosed).

2. Lakshadweep islands have a delicate ecosystem with limited fresh water
resources. The only source of freshwater is groundwater which is very limited,
even though islands receive high rainfall the lack of surface storage and the
limited groundwater storage capacity, where fresh water occurring as small lens
floating over salt water, make fresh water a precious commodity,

3. Open dug wells are the traditional methods used by the islanders to obtain fresh
water for their basic needs. All the households are having a dug well which is
mainly used for domestic purposes. Usage of %2 HP pumps came in practice in the
islands.

4. There is no minor or major irrigation prejects in UT of Lakshadweep.
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H‘ 5. In Govt. buildings aducate measures have been taken to prevent the wastage of
groundwater from overflowing overhead tanks, in the private buildings “the
Administration has made aware the public on the scarcity and awful usage of
precious groundwater by means of public announcements and distributions of
leaflets {copy enclosed). No such wasting of groundwater from overflowing
overheads tanks is being noticed nor received any complaint regarding such
wastages.

6. State Ground Water Authority has been constituted and notified for the
regulation of groundwater extraction.

Encl: As above
Yours faithfullg/) sraarmsry

Vijendra Singh Rawat IAS/ iz i Tad rAS
Secretary (Works)/ &fea (Rafon)
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Government of India

Encl: As above

Secretary,

Ministry of Jal Shakti—

Departrnent of Drinking Water & Sanitation
National Jal Jeevan Mission

2. The underszgnad is ﬂlm ﬂri‘ﬁ;; d "rmthai.anE as p&rt of the ﬁppmvalpf Annual
Action Plans and during the reviey s with the States would be undertaking tzomphanee
of the measures mentioned in thaéﬂnax farefﬁcientwate:»use o

Department of Water Res utcea}
River Developmient & Gingé Ro
Shran Shakd ﬁhawrm, New veim
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NO.K—IGO11/99!2020—AMRUT-1A ==
Government of India

Ministry of Housing & Urban Affairs
(AMRUT Division)

Nirman Bhawan, New Delhi,
the 19" February, 2020.

OFFICE MEMEORANDUM

0.A. No. 597/2019 — Shri Rajendra Tyagi Vs UOL & Others before NGT - Initiation of

urgent steps to improve water conservation / water use efficiency in the country - Reg.

The undersigned is di

rected to refer to Secretary, Department of Water Resources,

River Development & Ganga Rejuvenation’s D.O. letter No.T.39011/6/2019-GW 0£21.8.2019
and 07.01.2020 and O.M. No.T.3901 1/6/2019-GW dated 30.01.2020 on the subject mentioned
above and to send herewith requisite action taken report on improving water conservation /
water use efficiency in the urban area.

Encl: as above.

To,

Ministry of Jal Shakti,

KJK"«M—\

(Rajesh Kumar)
Under Secretary to the Govt. of India
Tel. No.011- 23061407

D/o Water Resources, River Development & Ganga Rejuvenation,
[Kind Attn: Shri Vinod Kumar, Under Secretary]

National Water Mission, CGO Complex,

2" Floor, Block No.11I, Lodhi Road,

New Delhi — 3.
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MINISTRY OF HOUSING AND URBAN AFFAIRS — ACTION TAKEN NOTE ON

IMPROVING WATER CONSERVATION / WATER USE EFFICIENCY IN THE
URBAN AREA:

Ministry of Housing and Urban Affairs lunched Atal Mission for Rejuvenation and
Urban Transformation (AMRUT) on June 25, 2015 in selected 500 cities and towns across
India covering about 22.50 crore population (60% of the Urban Population) as per census 2011.
The Mission period is 5 years i.e. from FY 2015-2016 to FY 2019-2020. The Mission focuses
on, inter alia, development of basic urban infrastructure in the Mission cities, such as water
supply, sewerage & septage management, storm water drainage, green spaces & parks, non-
motorized urban transport. Out of total State Annual Action Plans (SAAPs) of 77,640 crore
approved for the entire mission period, 39,011 crore has been allocated for water supply
sector. Water supply component of the Mission allows States/UTs to taken water supply
systems including augmentation of existing water supply, water treatment plants and universal
metering; rehabilitation of old water supply systems, including treatment plants; rejuvenation
of water bodies specifically for drinking water supply and recharging of ground water.

2. In order to promote recharge of ground water, Ministry of Housing & Urban Affairs
(MoHUA) has formulated guidelines for the States to adopt measures suitable to local
conditions. Adequate focus has been given on requirement of rainwater harvesting and water
conservation measures in Unified Building Bye Laws (UBBL) of Delhi, 2016, Model Building
Bye Laws (MBBL), 2016 and Urban and Regional Development Plan Formulation and
Implementation (URDPF1) Guidelines, 2014. As per MBBL, “all buildings having a plot size
of 100 sq.m. or more, while submitting the building plans for sanction, shall mandatorily
include the complete proposal of rainwater harvesting”. This feature has been adopted by 33
States/ UTs.

3. Ministry of Housing & Urban Affairs (MoHUA) also participated in Jal Shakti Abhiyan
(JSA) launched by Ministry of Jal Shakti (MoJS) in two phases, Phase 1 from 1% July 2019 to 15t
September 2019 and Phase 2 from 30" September 2019 to 30" November 2019, for the States which
receive retreating monsoon {0 spread awareness among Mmasscs about compelling need of water
conservation. Extensive Information, Education and Communication (IEC) drive was launched in water
stressed cities across the country. In order to ensure door to door outreach of the campaign, Ministry
has engaged RWAs, schools, Civil Society Organizations (CSOs), Nehru Yuva Kendras (NYKs), NCC
cadets, SHGs etc. In addition, leading personalities in film industry and sports have also been roped in.
The activities undertaken for water conservation mainly include Rain Water Harvesting (RWH), reuse
of treated waste water, rejuvenation of water bodies and intensive plantation for which detailed
guidelines was issued by MoHUA and available at mohua.gov.in/ amrut. gov.in.

4. JSA guidelines states that RWH needs to be implemented as per the provisions of Model
Building Bye-Laws (MBBL) 2016 shared with all States/UTs for adoption. Thereafter, an effective
enforcement mechanism should be put in place for providing RWH structures in all buildings as
stipulated under BBL of the city or State/UT. Urban Local Bodies (ULBs) should constitute a Rain
Water Harvesting Cell which will be responsible for offective monitoring of RWH in the city. Urban
Local Bodies (ULBs) should check that all public buildings, group housing societies etc have got RWH
structures. If they are found n on-functional during the drive, then they should be made functional. ULBs
should ensure that in future all building permissions granted must have RWH structures incorporated,
as per BBLs, and same should be checked before issuing Occupancy-cum—Completion Certificate
(OCC). Also, ULBs should undertake de-concretizing of pavements around trees.



'

5 As per guidelines, to ensure optimum use of water, it is important to undertake treatment of
waste water and reuse it for toilet flushing, agriculture/horticulture, fire hydrants, industries,
construction activities, power plants, etc. Provision of dual piping under Building Bye-Laws should be
checked in all government (Central/State/UT/ULB) buildings, commercial complexes, public buildings
like educational institutions, hospitals, and Group Housing Societies, whether the same is available, so
that the treated waste water can be used. Further, as per directions of Ministry of Power, Tariff Policy
Circular dated 28 January, 2016, it is mandatory that power plants within 50 kms from Sewage
Treatment Plants have to develop a system for conveyance and use treated waste water.

6. Moreover, guidelines urges every city to initiate action to revive at least one water body during
JSA. As per guidelines, water body should be cleaned through bio-remediation measures, de-silting,
aeration, removal of floating and other invasive aquatic plant-species or any other technology suiting
local conditions. Shore-line of the water bodies should be properly fenced to protect them from
encroachment, inflow of domestic/ industrial sewage into the water body should be arrested, water. front
development and catchment area {reatment via afforestation, storm water drainage management, silt
traps, etc. may be undertaken.

7. Ministry has published Manual on Storm Water Drainage Systems, 2019 to provide necessary
guidance towards all aspects of sustainable design, planning and management of storm water drainage
systems in urban areas of the Country. The Manual also proposes various methods of water
conservation, control of flooding and necessary measures £o be taken for flood response in urban areas.
The various options / techniques for rainwater harvesting and recharge, suitable for integration with
storm water drainage system design, are also listed in the Manual. Central Public Works Department
has also bought out a Manual on “Rain Water Harvesting & Conservation” in June 2012.

Ministry has also published Manual on Sewerage and Sewage Treatment Systems, 2013, wherein a
separate Chapter on Recycling and Reuse of sewage indicates the overview of the current practices in
India & World and different case studies in recycling and reuse of sewage.
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T F{EHH Government of India -
=5 S e Central Water Commission
AT U e wElEE W Basin Planning & Management Organisation
affer wrorere - et Basi Planning-l Direclorate

begn

e Ae Efon, #ar waa 5" Floor Sewa Bhawan

R qrF, ¢ - 66 Aamaknshng Puram, New Delnl-110066
ETHIT.011-26100602

& bpdle@nic.n

Date: 07.02.2020
To

Shri Vimal Kumar

Under Secretary

National Water Mission

Department of Water Resources, RD&GR
Ministry of Jal Shalcti

Email- usnwm-mowr@gov.in

Subject: NGT Order in OA No 597/2019 in the matters of Rajendra Tyagi & Anr
versus Union of India & others- Reg

Ref: |. Email from NWM on 09.01.2020
2. CWC Letter No T-57078/1/2019-WP&P- Coordination dated 15.01.2020
3. DO Letter No T-39011/6/2019-GW/91-95 dated 07.01.2020
4.DO Letter No T-39011/6/2019-GW Section 21.8.2019

Sir,
Kind reference is invited ‘to your mail dated 09.01.2020 on the subject mentioned above.
Desired information does not pertain to CWC. However, a gist of the initiatives and
interventions in this regard is enclosed herewith,

This is issued with the approval of Chief Engineer, BPMO, CWC.

el Vel o
Digllally s'lgnecl by h‘HKSJﬂABHA MAJUMDER
Dale: 2020.02.14 11:2737 IST

(A.Majumder) - -
Deputy Director

Enclo: As mentioned above

Copy for information to:

i. PPSto CE, BPMO, CWC, Sewa Bhawan, New Delhi

ii. Director WP&P- Coordination Dte, CWC, Sewa Bhawan, New Delhi
iii, Director, Economic Dte, CWC, Sewa Bhawan, New Delhi

iv. Director, WM Dte, CWC, Sewa Bhawan, New Delhi

v. Director IPO Dte, CWC, Sewa Bhawan, New Delhi

1. Improving Water Use Efficiency
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India has about 18% of the world's population. but has enly 4% of world's renewable
water resources. With ever increasing population to support food requirement of more than
1.2 billion people irrigation water demand is increasing. The concomitant rapid urbanisation
and industrialisation are also taking a heavy toll on the overall water demand scenario. In the
result, the gap between water demand and availability has been progressively increasing.
Achieving high water use efficiency is thus the first step along the path towards sustainable
water development and management, The National Water Policy, 2012 also lays stress on
conservation of water. One way to ensure rapid sustainable development is to attempt highest
standards of efficiency in water use besides demand side optimal management through mass
awareness. It should be our endeavour to achieve the low demand scenario for which it is
imperative that considerably higher level of efficiency is brought about in water use in all the:
three sectors namely Irrigation, Domestic and Industrial sector. Measures of increasin g water
use efficiency in irrigation, domestic and industrial sector is cnclosed at Annexure-I,

2. Provisions under National Water Policy 2012 related to Demand Management and
Water-use Efficiency

Para 6.1 A system to evolve benchmarks for water uses for different purposes, i.e., water
footprints, and water auditing should be developed to promote and incentivize efficient use of
water. The ‘project’ and the ‘basin’ water use efficiencies need to be improved through
continuous water balance and water accounting studies. An institutional arrangement for
promotion, regulation and evolving mechanisms for efficient use of water at basin/sub-basin
level will be established for this purpose at the national level.

Para 6.2 The project appraisal and environment impact assessment for water uses, particularly
for industrial projects, should, inter-alia, include the analysis of the water footprints for the
use,

Para 0. 3 Recycle and reuse of water, including return flows, should be the general norm,

Para 6.4 Project financing should be structured to incentivize efficient & economic use of
water and facilitate early completion of ongoing projects.

Para 6,5 Water saving in irrigation use is of paramount importance. Methods like aligning
cropping pattern with natural resource endowments, micro irrigation (drip, sprinkler,etc.),
automated irrigation operation, evaporation-transpiration reduction, etc., should be
encouraged and incentivized. Recycling of canal seepage water through conjunctive ground
water use may also be considered.

Para 6.6 Use of very small local level irrigation through small bunds, field ponds, agricultural
and engineering methods and practices for watershed development, etc, need to be
encouraged. However, their externalities, both positive and negative, like reduction of
sediments and reduction of water availability, downstream, may be kept in view,

Para 6.7 There should be concurrent mechanism involving users for monitoring if the water
use pattern is causing problems like unacceptable depletion or building up of ground waters,

salinity, alkalinity or similar quality problems, ctc.. with a view to planning appropriate
interventions. '
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campaign was carried out between October 0] to November 30, 2019. During the campaign,
officers, water experts and scientists from the Government of India have worked together with
State and district officials in India’s Water-stressed districts for water conservation and water
resource management. Jal Shakti Abhiyan made water conservation a Jan Andolan through

asset creation and extensive communication,

S, RRR of water bodies

5.1 Ministry of Jal Shakti (erstwhile Ministry of Water Resources, RD & GR),
Government of India is implementing the scheme “Repair, Renovation & Restoration
(RRR) of water bodies”. This scheme is a continuing scheme since X Plan. Under this
Scheme RRR of water bodies, one of the main scope of work is de-silting of tank bed
along with other multiple objectives like comprehensive improvement and restoration of
water bodies thereby increasing tank storage capacily. Ground Water Recharge, increased
availability of drinking water, Improvement in agriculture/horticulture productivity,
Improvement of catchment areas of tank commands by providing Central Grant to State
Governments. At present, the scheme RRR of water bodies is directly linked to irrigation,
Thus irrigation is the main component and water bodies eligible as per guidelines shall be
included in the scheme. The scheme “RRR of water bodies™ is now part of PMKSY (Har
Khet Ko Pani,HIKKKP). Urban water bodics having water spread area from 2 hectares to
10 hectares are eligible to be included under the scheme. Rural water bodies having
minimum water spread area of 5 hectares will be included under the scheme.

5.2 So far, since XII Plan, 2219 (Andhra Pradesh; 100, Bihar:93, Gujarat:61, Madhya
Pradesh: | 25,Man:'pur:4,Meghalaya:9,0disha:863,Rajasthan:68,Tamil Nadu:242,
Telangana:575, Uttar Pradesh:74, Uttarakhand:5) number of water bodies have been
included under the scheme of RRR of water bodies for Central assistance. Out of which,
works on 1262 (Madhya Pradesh:121, Meghalaya:4,0disha:734, Rajasthan:52, Tamil
Nadu:104, Telangana:239,Uttar Pradesh-8) water bodies have been completed. Further,

an Irrigation potential of 0.89 lac ha has been restored out of target Irrigation potential of
1.82 lac ha.
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Steps taken by National Water Mission to improve Water Conservation/
Water Use Efficiency in the country

The Government of India had launched National Action Plan on Climate Change
(NAPCC) which inter-alia identified the approach to be adopted to meet the‘challenges
of impact of climate change through eight National Missions including National Water
Mission (NVWM).

2. The Comprehensive Mission Document for NWM identified five goals and
strategies which are being implemented by the Mission. Goal 2 of NWM envisages
‘promotion of citizen and state action for water conservation, augmentation and
preservation’. NWM has taken up the issue of water conservation as one of the most
important activity in implementing its goals. In the recent time, following steps have
been taken up by NWM in the direction of conservation of water:

(i) NWM has launched the ‘Sahi-Fasal' campaign on 14.11.2019 to nudge farmers
in the water stressed areas to grow crops which are not water intensive, but use water
very efficiently; and are economically remunerative; are healthy and nutritious; suited to
the agro-climatic and hydrological characteristics of the area; and are environment
friendly. Creating awareness among farmers on appropriate crops, micro-irrigation, soil
moisture conservation etc.; weaning them away from water intensive crops like paddy
and sugarcane to crops like corn and maize, which require less water; assisting policy
makers to frame policies that make effective pricing of inputs (water and electricity);
improve procurement and market for these alternate crops, create appropriate storage
them among other things, ultimately leading to an increase in the income of farmers are
the key elements of “Sahi-Fasal’.Under Sahi-Fasal, four workshops have been
organized in Amritsar on 14.11.2019, New Delhi on 26-27.11.2019, Aurangabad on
13.01.2020 and Kurukshetra on 14.02.2020.

(i) One of the strategies includes incentivization of organisations through awards for
water conservation and efficient use of water. Accordingly, NWM has initiated National
Water Mission Awards to recognize excellence in water conservation, efficient use of
water and sustainable water management practices. First National Water Mission

Awards, 2019 were held on 25" September, 2019 during which 23 winners were
awarded in various categories.

(i) A nationwide campaign to create awareness amongst citizens on “water
conservation has been initiated with Hon'ble Prime Minister in his ‘Mann Ki Baat’ on
30.06.2019, urging the citizens to join hands to create Jan-Andolan to save water.
Recently, this Ministry has launched ‘Jal Shakti Abhiyan’ with the intent of participatory

water management as a way forward to achieve sustainable water availability and
management.

(iv)  National Water Mission envisaged developing State Specific Action Plans (SSAP)
for Water Sector covering Irrigation, Industry, domestic and waste water of a State/UT,
The State Specific Action Plans for water sector would essentially consist of present

s
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situation of water resources development and management. NWM is providing financial
assistance of Rs. 50 lakh to major states and Rs. 30 lakh to small states/UTs as a grant
for formulation of SSAPs for water sector. Five States (Arunachal Pradesh,
Chhattisgarh, Uttarakhand, Tamil Nadu and West Bengal) have completed first phase of
the SSAPs.

(v)  National Water Mission has advised all central Ministries / Departments to install
water saving aerators in the taps in toilets of these offices. They have also been
advised to build rain water harvesting structures like dug wells, bore wells, recharge
trenches, recharge pits, etc. in every premises to ensure that rain water is conserved
and used to recharge the ground water aquifers.

(vi) A massive mass awareness programme has been undertaken on various
aspects of water including water conservation. In this direction, training programmes
have been undertaken in collaboration with reputed institutions. Besides, workshops
have been held in water stressed areas for awareness building. Meetings have also
been organised as a part of one of these strategies to interact and encourage corporate
sectors / industries to take up, support and promote water conservation activities as a
part of their Corporate Social Responsibility (CSR) wherein about 75 CPSEs
participated from across the country.

(vii) National Water Mission has initiated a monthly seminar series ‘Water Talk’ in
March, 2019 to stimulate awareness, build capacities of stakeholders and encourage
people to become active participants to sustain life by saving water on earth. 12 Water
Talks have held so far. Also, two jingles have been produced for sensitizing citizens
about the importance of water conservation.

(vii) NWM had organized aworkshop on 'Increasing Water Use Efficiency in
Industries”, on 5th March 2020. This workshop formed a part of the series of national
workshops which will be organized to nudge Indian businesses to manage their water

use, and the business-risks emanating from this dependency on water, in @ more
efficient and responsible manner.

(ix)  As a fallout of the decision in the meeting of the ‘Inter—Ministerial Committee on
Water Conservation’ held on 16.01.2020 and chaired by Secretary, Department of
Water Resources, River Development & Ganga Rejuvenation, National Water Mission
organised aworkshop on “Catch the Rain : Rain Water Harvesting and Artificial
Recharge Structures for Water Conservation” on 13th March, 2020.

(x)  The second meeting with empanelled 13 lead agencies & 49 field agencies was
hel-!d under the Chairmanship of Additional Secretary& Mission Director, National Water
Mission on 9th March 2020 with the objective of exchanging information and ideas on
watgr management and water sustainability in vulnerable areas and to encourage
participation of NGOs in various activities related to the five identified goals of NWM.
During the meeting, it was noted that contribution of NGO'’s is paramount in bridging the

gap between government and the targeted beneficiaries as they work in close proximity
with the communities at the grass root level.



(xi)  Deptt. of Water Resources, River Development & Ganga Rejuvenation will be
the nodal Deptt. fo Jal Shakti Abhiyan-Il (JSA-Il) and National Water Mission will be the
Implementing Agency. This abhiyan will cover all 720 districts of all States/UTs of
India.

(xi) This Ministry also plans to set up 'National Bureau of Water Use Efficiency
(NBWUE)' for improving water use efficiency across various sectors, namely, irrigation,
drinking water supply, power generation, industry, etc.
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AT U
GOVERNMENT OF INDIA
wret o T
MINISTRY OF JAL SHAKTI

 DEPTT. OF WATER RESOURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION
NATIONAL WATER MISSION

.zn_::-r't.oo:ﬁ%.acx No.l

i, W, @ e, % Reell-110003
cGO COMPLEX, LODHI ROAD, NEW DELHI-110003

D.O. No M.65022/11/2018-NWM 1Q03 - logé Dated: 13.08.2018

G. ASOK KUMAR,as
Mission Director

National Water Mission

<.oftal.

Dear

‘As you are aware, water -a vital, finite resource-is gefting depleted fast and becoming
scarce in many parts of our country. Realizing its implications, Government of India had
launched National Water Mission (NWM). Promotion of citizen and state actions for water
conservation, augmentation and preservation is one of the important goals of NWM and
creating mass awareness is one of its strategies.

2. A nation-wide campaign to create awareness among citizens on water conservation
has been initiated with Hon'ble Prime Minister in his “Mann-Ki-Baat” on 30/6/2019, urging the
citizens to join hands to create a Jan-Andolan to save water. Participatory water management
should be the way forward to achieve sustainable water availability and management. "Jal
Sakthi Abhiyan" has been launched by the Ministry of Jal Sakthi with this intent. With the
arrival of monsoons, it would be appropriate that “Rain Water Harvesting Structures’
(RWHS) like dug wells, bore wells, recharge trenches, recharge pits efc. are built in every
premises to ensure that rainwater is conserved and used to recharge the groundwater

aquifers. Aerators may be installed in taps to save water as requested vide NWM's OM dated
19 June, 2019 (copy enclosed).

<3 Keeping in view the above, may | request you to Kindly issue directions to ensuré
that RWHS are built in the premises of all offices of your department and Aerators
installed in all taps in the toilets in these offices. NWM is willing to provide any technical
assistance on matters related to RWHS and Aerators.

With regards,

Yours _-.sinoere'ly,.

Copy to : all Secretaries of Govwt. of India




M-85022/11/2019-NWM
Government of India
Ministry of Jal Shakti
Department of Water Resources, RD & GR
(National Water Mission)

2nd Floor, Block No.3
CGO Complex, Lodhi Road, New Delhi
Dated: 19" June, 2019

Office Memorandum

Sub: - Citizen and State actions for water conservation, augmentation and preservation,

The undersigned is directed to say that water is not an infinite resource and sources of
water will dwindle due to global warming, over-exploitation, human errors etc. Water table is going
down day-by-day and in some of the areas in India have come into the category of severe to
critical. Some of the areas are over-exploited and soon those areas may reach the leve! of “Day
Zero”. Hence there is an urgent need fo conserve every drop of water.

2 A fot of water is being used in toilets and canteens of Govi. Offices. It is noticed that many
times water taps used there are not closed properly resulting in the wastage of a large quantity of
water due to free flow of water these open taps. It should be ensured that leakages from these
taps are plugged.

3. We can reduce the water usage while washing hands in toilets and canteens, If a
contraption called “Aerator" Which is easily available in the open market and Through online
shopping is attached to the taps (as enclosed). We can save upto 80% of tap water in every use
this way. In total million liters of water can be saved all over the country if this intervention is
implemented.

4 Itis requested that awareness for Water Conservation water may be spread among officials
of your Ministry/Department by issuing directions to keep water taps closed when they are not in
use. Directions may also be issued to all concerned to install a water saving device i.e. “Aerator”
at the outlet of water taps as a contribution towards Water Conservation.

5 This issues with the approval of Mission Director, National Water mission.

Encl:  As above ,Ap—“;ﬂ-——-

(Vinod Kumar)
Under Secretary to the Gowt, of india
Ph. 24368885

To all Ministries/Departments.
Copy for information to.

Ofo Hon'ble Minister for Jal Shakti, Shram Shakti Bhawan, New Delhi.

Olo Hon'ble MoS, Jal Shakti, Shram Shakti Bhawan, New Delhi.

Olo Secretary, Department of WR, RD&GR, Shram Shakti Bhawan, New Delhi.

Ofo Addl. Secretary, Department of WR, RD&GR. Shram Shakti Bhawan, New Delhi.
MD(NWM), Block-3, CGO Complex, New Delhi.

B GR —x
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Annexure-R/26

Details of States/UTs which could not submit action taken reports.

S.No States/UT
1. Andhra Pradesh
2 Arunachal Pradesh
3: Bihar
4. Goa
- Gujarat
6. Himachal Pradesh
7 Kerala
8. Madhya Pradesh
9. Maharashtra
10. Manipur
i Nagaland
12. Sikkim
13 Tamil Nadu
14. Tripura
15, Uttar Pradesh
16 Uttarakhand
17 Daman and Diu
18. Puducherry
19. Dadra and Nagar Haveli
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Government of India

- | Ministry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation
CENTRAL GROUND WATER AUTHORITY

PUBLIC NOTICE
New Delhi, dated the ... June, 2020

Whereas the Central Government constituted the Central Ground Water Authority
(hereafter referred to as the Authority) vide notification number S.O. 38 (E), dated the 14™
January, 1997, followed by notification number S.O. 1124(E), dated the 06™ November, 2000 and
S.0. 1121(E), dated the 13" May, 2010, of the Government of India in the Ministry of
Environment and Forest, for the purposes of regulation and control of groundwater development
and management in the whole of India and to issue necessary regulatory directions;

And whereas, the Authority has issued regulatory directions in exercise of powers under
section 5 of the Environment (Protection) Act, 1986 under different public notices in different
areas/blocks and also regulating in accordance with the provisions under guidelines issued in
this connection from time to time (for directions/ guidelines refer to website: www.cg_wb@nic.i%;

And whereas, the Hon'ble NGT, New Delhi under its order dated 15.10.2019 in OA No.
597/2019 observed that in order to control wastage of potable drinking water there has to be
specific time bound action plans and monitoring which should include coercive measures for
enforcement.

Now therefore, in exercise of the powers conferred by section 5 of the Environment
(Protection) Act, 1986 (29 of 1986), read with paragraph 2(i) of the notification of the
Government of India in the Ministry of Environment and Forests number S.0. 38(E) dated 14"
January, 1997, the Authority, with a view to protect and preserve the ground water resources,
hereby issues the following directions, namely:-

DIRECTIONS

1. On and from the date of this direction, -- the concerned Civic Bodies dealing with water
supply network in the States/Union Territories, whether called as Jal Board, Jal Nigam, Water
Works Department, Municipal Corporation, Municipal Council, Development Authority,
Panchayat or by any other name, shall ensure that there shall be no wastage or misuse of
potable water tapped from underground and evolve compliance mechanism with coercive
measures for violations.

2. No person in the country shall waste or misuse potable water resources tapped from
underground.

Chairman
Central Ground Water Authority



